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12.54i brI.
STATEMENT RE. ESSENTIAL
CO~O~ES
{SECOND
AMENDMENT) ORDINANCE
The Mlnlster of Commeroe (,Shrl
Dlnesb Slngh): rbeg to lay on the
Table a copy of the explanatory statement giving reasons for immediate
legislatiOn by the Essential Commodities (Second Amendment) Ordinance,
1966, as required under rule 71 (1) of
the Rules of Procedure and Conduct
of Business in Lok SabhA.
IUS brs.
MOTION OF THANKS ON PRFSIDENT'S ADDRES8-contd.
Sbri Kanwarlal
Gupta
(Delhi
Sadar) : What is the time allotted for
this business?
Mr. Speaker: We are
to meet
today at 4 O'clock; we will decide
that. Now, Mr. Guha may continue
his speech.
.
Prof. Samar Guba (Contai):
Sir,
this is the first time for me to have
the privilege of speaking in this
House. Nevertheless r will use this
opportunity to raise my voice of protest and indignation in this temple
of democracy about the policy that
had been so long pursued by the
Gove~ment about Netaji, the apostle
revolution
and
the
of Indian
greatest kshatriya after Shivaji in
India. As a new member when I entered the Central Hall of this Parliament, I was naturally very happy to
see so many pictures of the makers of
India. I was eagerly looking for an ..
other portrait-the Portrait of Netaji
Subhash Chandra Bose but I
was
shocked to find that although
this
Government had a mind to
install
during the last twenty years, one by
one, portraits of the
makers of
I~dia in
the Central Hall,
they
did
not
have
any intention
to place
the portrait of
Netaji
in the Central Hall. Almost all the
Members present here will perhaps remember that Mahatma Gandhi not
once but several times said that Netaji
hypnotised the Indian people. Althourh

the Father til the Nation had th.
tv say so, the rulers belor:,mg to the Congress Government were
not in any way touched in their
hearts ,by the greatness of NetaJl.
One may wonder whether it was an
act of inadvertent omission on the
part of the Central Government. But
looking to the ·background of the
policy pursued by the Goveirnment
about Netaji, I say it was not an
omission but it was a deliberate and
calculated act on the part ot the
Congress Government to mimu:1se
the position of Netaii and relegate
him to secondary leaderShip in the
history of natlonal freedom, I have
already
stated
that
calculated
attempts have been made to alston
the history of the freedom movement.
Our Government has made many
attempts to create an Impression in
our country and abroad alsu that this
country achieved freedom only under
the Gandhian leadership and only by
means of non-viOlent satyagraha. WhIle
yielding to none in my deep regard
for Gandhijl whom I consider as one
of the greatest men of the world, it
will be a travesty of truth to say that
India achieved freedom only by nonviolent means. There is another side
to this picture, beginning 'from
the
first war of
independence in 1857,
down to the last phase of our freedom
struggle, I mean the great role played by the National Army of Netaji,
that is the role of the Indian revolutionaries and the Inrlian revolution
had equal importance side
by side
along with the Gandhian movement.
From the 20s and through the 30s to
the early part of the 40s, if tbe
Gandhlan movement had a great eontribution to Indian freedom struggle,
it Is equally true that the Indian revolutionaries and the Indian revolutionary struggle had an equally important role in the freedom struggle or
India. In the revolutionary tradition
and heritage of India, Netaji has hi'
place as the supreme emblem of Indian
revolution.
If we remember the
values ot peaceful nationalism that
we have got from the Gandhian tradition, we should equally remember that
~eatness
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India, the reawakened India, has also
got another value: the value of
revolutionary nationalism from ~he
contribution of revolutionaries and
their highest manifestation Netaji
Subhas Chandra Bose.

13 brs.
I do not know whether the Members of this House have forgotten that
just after freedom was achieved a
committee to draw up the history' of
Indian freedom struggle was formed
under the chairmanship of Dr. R. C.
Majumdar, the most eminen. among
the living historians of India. But it
almost passed out of the attention of
any that this committee was uncerPmoniously scuttled. Do you know for
what crime? Because that historian
a seeker after truth, showed th~
temerity to make the suggestion that
although Gandhiji and the non-violent
movement had a glorious role in our
freedom struggle, it is equally true
that the
revolutionaries and
th~
revolutionary movement of Netaji
and the INA had no less contribution
in our freedom struggle. It was for
this crime that this committee was
scuttled, and after a few years. another history commi tee was constituted with a few 'yeomen' so that
the history could be written,-what
shall I say-as was suggested, as wa~
dictated.
Mr. Speaker: The hon. Member may
resume his speech after lunch.

13.13 brs.

The Lok Sabha then ad;ourned
till Fourteen of tIle Clock.

fOT

Lun~h

The Lok Sabh~ re-assembled after
Lunch at Fourteen Of the Clock.
[MR. DEPUTY-&>EAKER in

Mr. Deputy-Speaker:
GUh3 may continue.

the Chair]
Prof. Samar

Prof. Samar Guha: Mr. DeputySpeaker, Sir, I was saying that calculated and deliberate attempts have
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been made to dicta:e and distort ~he
history of the Indian freedom struggle. This was the reason, because
some of our. leaders thought that it
the history of the Indian revolution
gets its proper place in the annals of
our freedom struggle, perhaps the role
of many of our leaders will be relegated to the position of second line of
glory. It is for this reason that thi.
policy of neglecting and ignoring has
been pursued about Netaji.
Today
we do not find any portrait of Netaji
in the Central Hall. Although we find
statues of our great national leade~s
here and there inside the Parliament
House, at the gate of Parliament, there
is no statue of Netaji anyWhere to be
found in the capital of India. It is
for this reason that the birthday of
Ne aji is not observed by the Government of India. It is for this reason
that we do not find anywhere in any
of the Government offices in our
country the picture of Netaji alongsid", the picture of Gandhiji. It is for
tl~ls reawn that the All-India Radio
is not paying any a tention to t",c
glory and the revolutionary heritage
of India and Netaji.
I think many hon. members of this
House have gone to Red Fort to see
the show called "Sound and Light".
In that show we hear the recorded
voices of Gandhiji and Pandit Nehru,
but
unfortunately it did not even
draw the attention of any of the resTlOnsible leaders of this Houlle to suggest that there are recorded voices
of Netajj available, which also should
be included in that show.
Sir, it is for this reason that valuable docl!ments about Netaji and INA
that were lost in Germany and the
whole of South-East Asia were not
collected by the Government of Indill.
It is for this reason, it is for tIlis
apathy, it is for this attitude of neglect towards Netaji and iporin, him
that his realdences in Singapore, ana
the historical building in which Anl
Hakumat of India was established,
haVe been allowed to be purehasea
by two Chinese citizens of Singapore.
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I had occasion to meet the representations of the Government of Singapore aIld Malaya. They agreed th.a~
these two hoUSes should: be trllJlderred to the custody of Government ot
India if the
Government of India
asked for them.
Sir, it is for this reason that the
names of Andaman and Nicobar Islands that were re-named by Netajl
as Shahid Dwip and Swaraj Dwip have
remained as they were. In these two
islands, a part of Indian territory that
was liberated by Nelaji and INA, so
many martyrs, so many valiant fighters of Indian freedom, lost their lives.
In sacred memory of those great martyrs Netaji wanted to re-name Ulem
as Sawaraj Dwip' and Shahid Dwip.
Unfortunately, our Government, our
leaders of the national
movement,
when they ca~e to power, did not
care a bit to retain the names that
WeTe given to these islands by Netaji.
Sir, I will draw your attention to
another aspect about Netaji. Netaji
was a great revolutionary, a great
patriot, a great fighter but Netaji was
the greatest military genius, the
greatest military leader, the greatest
commander of India after Shivajl alSO.
I will just read before the HOuse a
few of the observations that were
made by General Kawabe wheD 1
visited Japan. GeneTal Kawabe was
the man who commanded the Japanese army in the Burma front. He
told me about Netaji, about his mil1tary genius. This is what he said:
"As an organiser and inspirer at
a revolutionary army, as an acute
strategician and as a planner of
military operation and manoveurability, any nation should feel
ProUd of Chander Bose."
He went further and said:
"Chander Bose was a great revolutionary but the ereatness of
his leadership is largely due to
bis brilliance as a military leader."
68(Ai) LSD-5
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Sir, I have had·the privilege 01
talking to many of the Japanese
wartime generals. If you will allow
me to sum up the . observations thn
were made by them, in the followln.
words:
"The uniques character of Netaji's military leadership as tne
supreme commander of INA, rus
magnetic inspiration in infusing
dignity, discipline and dauntle&s
patrIotism In his army, hIs paramount control over his army dUTing attack or retreat, his innovation of revolutionary battle-cne.,
his electrifying order-of-the-daysand all other gallant fighting feats
in Germany and South East MIa
in organising and leading the Azad
Hind Fauz manifestly show that
India should pav homage to N"etaji not only as the greatest revolutionary of our age but also as
the greatest military leader of
modern India."

It is a tragedy that our Government,
the free India Government, when it 1s
necessary that our national defence
should be inspired on the basis Of
nationalism and awakened patriotism,
did not think it necessary, and it did
not strike our leaders, that Netaji's
role as a military leader should be
placed before
our national army.
No attempts have been made to evaluate the role of Netaji as a militarY
leader. No military honour has been
shown to him and no attem!Pts have
>been made to depict the role of Netaji
before the Indian army. No military
decoration, no insignia, no award of
gallantry in the name of N etaji has
been introduced. There is no military
academy in the name of the first
Indian revolutionary, the greatest
Indian revolutionary, in the name of
the firs t Indian military leader after
Shivaji, as I have mentioned earlier.
No military academy has been named
after Netaji. What a shame it is that
this Government has not made any
efforts, has not done anything to place
before our defence forces tli.. role ...
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the supreme leader of Army of Liberation which Netaji has played for
the freedom of our country. It has
been reported that Netaji's picture,
Netaji's photo is a taboo in our military establishments. It is a shame to
us, it is a shame to the whole of our
nation that such a prohibitive order
could be issued by this Government.
I will just remind you that during the
second world war even a die-hard
communist like Stalin did not hesitate
to introduce the highest military
award in the name of General Sobrov,
who was nothing but an imperialist
General of the Czarist days. So far 3S
Ne!aji is concerned, our Government
had not the mind, not even a qualms
of conscience, to bestow any role of
national honour on such a great
national leader. Sir, look at Netaji.
It is a historical fact that it is because
of Gandhiji and the other Congress
leaders, who refused to accept his pro. gramme of immediate national struggle, that Netaji was compelled to leave
this country and choose a hazardous
path in search of freedom. But look
to what great height their man, their
noble man, could reach. Today all of
us, the whole country, has accepted
Gandhiji as the father of the nation.
But do we remember. do this House
remember, do this Government remember that
it was
he a
rebel
Congressman, who was twice elected
President of the Congress, it was he
Who was expelled from the Congress,
yet despite all injustice done to him,
it was he who just at the moment of
giving order to march to India to his
national army first sought the blessings of Gandhiii, and it was he who
first addressed Gandhiji as the father
of the nation. It was the combined
leadership of Nehru-Patel and Azad
that was responsible for expelling the
twice elected President of the Congress. But you will see to what height
of nobleness of mind he reached,
which Netaji alone could reach that
. he did not care to show any personal
ill-will or a sense of personal rivalry
towards his erstwhile colleagues when
he named many of his INA brigades
Nehru Brigade, Patel Brigade and

a.
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Azad Brigade. But how mean our
leaders could be, how mean this Government is that we could not show
even a bit of honour to this great man,
to this great revolutionary that India
has ever produced.
Coming to INA, the historic role
played by the INA, nowhere in the
world has a revolutionary army-it
will be known in future history as the
army of Indian revolution been betrayed by a free country like we betrayed the INA. Just at the time of
the INA trial in Red FOrt there was
a rush among the Congress leaders
to share the glory of INA. Many
Congressmen donned afreSh their forgotten lawyers' gowns and attended
those trials.
Sir, when our leaders came to
power.
the INA was completely betrayed. Our future generations will
feel ashamed for this. None of t.he
INA-men. not a single man of the
INA, who valiantly fought against
British rule was incorporated in our
national army.
Mr. Deputy-Speaker: The hon.
Member should try to conclude now.
Prof. Samar GUba: I had a talk
with the Speaker and he had the great
kindness to say that I will be given
sufficient time to speak on this subject. At least I will need 15 minutes
more.
Mr. Deputy-Speaker: I will give
you another five or ten minutes.

Prof. Samar Guha: 15 minutes. I
have talked to the Speaker and he
has agreed to it.
Mr. Deputy-Speaker: Time is allocated according to parties. Please
finish in another five to ten minutes.

Prof. Samar Guha: Do you know,
Sir, who were incorporated in free
India's national, army? Only those
INA-men, who made a statement that
they jOined INA under duress, were
incorporated in our Indian Army anet
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those INA-men who boldly and
courageously said, without caring for
what will happen to them during the
trial, that joined it to fight for this
national freedom were not only not
taken but their pension, pay and
allowances, everything has been forfeited and not paid till now. What a
shame it is! Till nOw their pension,
pay, allowances, nothing has been
paid.
Sir, the history of the INA has not
been written. We talk much about
national unity and about HinduMuslim unity. We raise many slogans,
but it was Netaji and Netaji alone,
it was only the INA, that really
created
history of unified
Indian
nationalism with blood and tears and
the Hindus, the Muslims, the Sikhs,
the Christians and the Buddhists
fought shoulder to shoulder and sacrificed their lives, shed their blood in
Kohima, Imphal, Kishanpur, Bishanpur, Chitlagong, Buthidang and Muthidang. But those glories have not been
accepted. There is no necessity felt
by this Government to accept this
revolutionary tradition of unified
Indian nationalism.
There had been much talk about
Nagaland. We have been dealing with
the problems ot the Nagas for so
'many years. Did it strike anybody
that the rebel Naga leader, Mr. Phizo,
not once but several times made public
statements that Netaji was his leader
nd that he would follow Netaji? Did
t strike anybody of US that in Nagaand the picture of Netaji was found
n the houses of many Nagas? Did
t strike us that during the great strugIe of the INA thousands of Nagas
ought with the INA shoulder to
shoulder and shed their blood? At
hat time the question whether they
'Were Indian or not was not raised.
hey fought as Indians with Netaji
and I.N.A. Nothing has been done;
ot even a monument has been raised
ither in Kohima or in Imphal or in
Kishanpur or in Chittagong or anywhere. Nowhere not even a
plaque
, is there. These are places which
:would otherwise have been considered
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places of national pilgrimage. I am
not speaking today as a partyman, I
am speaking as a patriotic Indian, as
a Son of India. It is a shame to us
and our future generations will look
down upon us on seeing the meanness that the Congress Government
have shown towards Netaji and I.N.A.
N ow I will come to another very
important aspect. What about the
mystery about Netaji? I met Shri
Shahnawaz Khan several times before
he was made the Chairman of the
Commission appointed to inquire into
Netaji's mystery and every time he
told me that he did not believe the
plane crash story. I made as much as
I could do an inquiry in Burma,
Cambodia, Thailand, Hong Kong,
Japan, Philippines, Malaysia, ,Indonesia. Starting from Burma, I met
Dr. Ba Maw in Rangoon, I asked him
ihis question: What did he think about
the story of the plane crash involving Nctaji? He smiled and told me,
"Do you know that it was also reported by a radio, broadcast from Tokyo
that I had been killed in the plane
crash?"
Sir, I will now tell you
something about the enquiry that I
made. I will give you certain
revealing, startling facts.
In Tokyo, I made an enquiry about
the reported aircrash of Netaji in
Rinkoji temple. I was surprised to
.ee that Dr. Rajendra Prasad and
Pandit Jawaharlal Nehru had also
visited that temple and had made
certain observations in the visitors'
book. This is what Dr. Rajendra
Prasad had written:
"I am happy to be here in this
temple and offer my .prayer at the
samadhi of Netaji."
But you will be astonished to know
what Panditji had written. He had
visited the temple in which the ashes
of Netaji was supposed to have been
preserved. Do you know what did he
write? He wrote nothing about
Netaji, not a word about Netaji He
wrote:
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"May the message of Buddha
bring peaCe to the mankind."
Was it due to an uneasy conscience
because he also did not believe in
his heart of heart the story of an aircrash involving Netaji?
Then, I met the priest and asked
him about the ash. He gave a startling story. He said that JUSt after a
few days after the surrender of
Japan, three men came to the temple
with a casket which contained the
reported ashes of Netaji. I asked
him, "Do yOu know the names of the
persons who handed over the ashes to
you?" He replied that there were
two Japanese and one Indian who,
according to him, was attached to the
Indian Embassy at that time. I enqmred about him but such a name
could not be traced. About the Japanese, I could not trace one but, fortunately, I could trace the other one.
His name is Mr. Hayashi who was the
Hindi Interpreter, acting as a liaison
officer between the Japanese Army
and the I.N.A. I met him and asked
him about the episode and he expressed his surprise saying, "After the
surrender of Japan, I was taken to
the prison 'by Americans and I do not
kn;>w anything about that."
The
priest told me that that was the man
who brourrH the casket containing
the reported ashes of Netaji.
But
that man did not know anything about
it. Then, he said, "If yOu are interested about that, 1 will take you to Gen.
Kawabe
who has written a
book
about Netaji." That book was the
most important document which was
produced
before
the Shahnawaz
Commission that visited Japan. The
second edition of that book was produced as a document on behalf of the
Government of Japan.
What did
Gen. Kawabe say? He said "I know
nothing aoout the plane crash incident'? 1 did not make any enquiry
whatsoever. I got certain paper reports and also from my memory, I
wrote about Netaji in my book.. I
have not made any enquiry whatso-

PTesident', Address

ever a,bout the plane crash incident
involving Netaji." And yet tnat book
was considered as one of the moItt
important evidence by the Commission.
Then, he told me, "Would you like
to meet the person who travelled
with Netaji in the same plane from
Saigon to Taihoku in Formosa?" His
name is Lt. Col. Arai who is serving
as a professor in Mechanical Engineering at the moment in a Tokyo University. When I met him, he gave me a
long story. He told me that 14 or 15
persons were travelling in that plane.
He also told me that Netaji had expressed his desire to go to Siberia
via Mukden in Manchuria. He further
tOI<i me that before the surrender of
Japan, ;Ne'taji con1Jac;ted
Mr. Jeeo
Malik, the Russian Ambassador m
Tokyo and through
him,
Shri
Virendranath Chattopadhyaya, the
brother of Sarojini Naidu, who was
in exile in Russia to make arrangements for Netaji to cross over from
Mukden to Siberia. He accompanied
Netaji and made an enquiry through
Gen. Sedai and the Japanese Army
was to accompany him. That is the
most valuable evidence. He said that
out of 14 or 15 persons, only the pilot,
the co-pilot, the radio engineer. Gen.
Sedai and Chandra Bose-a~ they used
to call Netaji as Chandra Bose-died
in that air-crash. Then I asked him
whether it was like too much of an
accidental coincidence that the persons who were required to fly the
plane, the pilot, co-pilot and Radio
engineer. to Mukden died-the person
who was deputed to escort subash
Chandra BoSe, Gen. Sedai also died,
and the Leader of the Drama Netaji
Bose also died !but all other personlll
were saved by particular trick of
Providence. I can tell you many
thinl(s. but I will not sav much about
that. I will only tell yOU that Pandit
Jawaharlal Nehru, before he died, in
a letter to Suresh Chandra Bose, the
elder brother
of Netaji, wrote,
'"l'herf'! is no precise and
direct
proof." I want to draw yOUr special
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attention to this passage. "There Is
no precise and direct proof, ·but circumstantial evildences ~ead 'f;o : Ilhe
4;Dnclusion that Netaji is no more."
What . type of ci.rlcumstam:es?
JIn
Formosa, the plane crashed and the
Commission did not visit that place;
the Commission did not visit also
Mukden or Siberia. I do not know
whether you know this.
Recently
Mr. Kamath visited Formosa and
it was the Formosa Government that
instituted an inquiry into the plane
crash. Recenily, the Government of
Japan, through Ckn. Fuziura, have
said that they are prepared to undertake an inquiry into the mystery,
jointly with the Government at
India. It did not strike the Government of India that a fresh inquiry
should be made into
the
Netaji
mystery. A joint inquiry
by the
Government of Japan, the Government of Formosa and the Government of India, should be instituted.

Mr. I)eputy-Speaker: The hon.
Member should conclude now. It is
an interesting narration. It is a sort
of untold story. Still, he may conclude now.
prof. Samar Guha: These are my
concluding remarks.
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Netaji is that type of leader Whoof
plunged himself in the surge
reckless abandon, in pursuit of freedom at his motherland. He is not
an ordinary type of politician; he is
more than that. He is a saint patriot
of India. He is not a mere revolutionary, but he is a missionary. He
is not an ordinary fighter only; he
is an Indian pilgrim who wanted
that the history of India should
know him not as S"ubash but as an
Indian pilgrim. Today we are passing through a national crisis. The
galvanising image of Netaji, the illlpiration of Netaji, should be brought
into the heart of Delhi for our national survival; at this hour when
we are passing through a national
crisis, only his message, only hl.l
ideal of revalUtionary nationalism
can save India. Netaji Zindabad.

Shrimati Suabila
Eobatei
(Bilhaur): I congratulate the learned
speaker who preceded me for his
eloquent and interesting
discourse
On Netaji. But I rise to support the
motion of thanks.

The President, in his Address, has
referred to the prevailing situation
in the country and has brought before us the trials and tribulations
through which the country is passing now. At the end of his message
he has also appealed to us that if
we act in a concerted manner, if we
have a disciplined will and if we
have the proper amount of determination, we can tide over this crisis
and lead the nation to prosperity
and progress. The first and the
most vital question in this di1ftcult
and critical time is the food question
and I am sure that every member.
including the members on the Opposition benches, must be agreeing to
this that food shortage is the primary problem that is facing
this
country today. I am sure that everyone agrees to the fact that whenever we borrow food from any other
country, it hurts our self-respect and
it is derogatory to OUr honour and
prestige to .go on borrowing food
from other countries. The nation has
to be congratulated, and the Congress Government have to be congratulated on the fact that they have
cried a halt to any import of foodgrains after 1971. (Interruptions).
There is a saying 'Give the Devil
its due'. Here, the question happens to be the President's Address,
and I think on every point which is
brought forward in the Address, we
must pay OUr tribute very deservedly. So far as the foOd question is
concerned, I would like to say that
in spite of various natural calamities which have been overtaking the
country far the last few years, in
spite of the imports that we have
,been having, we find that our eXports
have not been encouraged: and they
have not boosted up, and consequently, foodgrains haft been Imported
into our country at the COlt at valu-
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able tfore~ texchange. The problem has aggravated further because
of the rise in the population which
has reached the explosion point, becaUSe of the rise in the age of execta.ncy, because the age is now about
40 years or so, that is, a person can
hope to live uP to that age. Apart
from that, We lind that the rate of
mortality has gone down, and the
population has been rising at a tremendous pace. We have to bear all
these factors in mind and meet the
problem. These problems can only
be met if our internal production
rises. But how can internal production rise unless we invest more? And
how can we invest more unless we
save more? So, this is a ViCIOUS
circle. In order to get OUt of this
circle we have to attack at the very
basis of OUr economic structure.
I would suggest that we take another look at our Plans; because our
resources are limited. We cannot
think in terms of imposing further
and further taxes on our masses. because the cost of living is so high and
we would not like to tax the people
more than they could afford to give.
With our limited resources, I would
suggest that our Planning Minister
and the Union Cahinet and the Union
Government should make a reappraisal of the Plans and give priority
only to those factors which deserve
the topmost priority.
I know that a lot is said abou: the
Indian farmer. With our land reforms, with our subsidy, with 'Jur
seeds with our fertilisers and so on,
our farmer is happy. But at the same
time if we do not provide
enough
irrigation facilities to our farmers,
what is the use of all these? I ~an
only pay a tribute to the farmer who
when he sees his crop dwindling before his eyes because of lack of proper
irrigation facilities just heaves a sigh;
I marvel at his peace-mindedness Ill'd
his lovable nature. I would say that
he is a very patient farmer because in
spite of all tbe provocations of the
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various Opposition parties from time
to time, all that he does is to just
utter a sigh or to allow a tear to drop
down his cheeks. I marvel at his
peace-loving nature and I marvel at
his patience.
But I would suggest that the time
has come now when we have to find
quick remedies and take short-cust
and give every facility to the Indian
farmer. The first thing that the
Indian farmer requires is the facility
of water for irrigation. I know that
if we give him every other facility
but deprive him of the very sap or
the very stamina of water, he cannot
do anything in life. Therefore, I
would suggest to the Congress Government that all irrigation dues should
be either abolished or reduced to half
and the farmer must be made to realise that he is the back-bone to which
the present nation is looking, he is the
back-bone to which the future is looking, and he is the back-bone on
which the present population is going
to depend. Therefore, I suggest that
irrigation facilities must be given ~op
priority.
Coming to !.he sugar industry in UP,
for instance, I would submit that
sugar used to be a commodity which
used to be sent out for export, and we
used to e:lrn about Rs. 8 crores of
foreign exchange. But now because
we are in a position to provide the
necessary eight to ten waterings required in sugar-cane growth the sugar
industry in UP is dwindling and it is
going over to the south.
With all these problems facing US,
I would submit that we require to
have a reappraisal and a new look at
our plans; we must have a reorientation of
Fourth Plan. I am \ even
prepared to go the extent of saving
that since scarcity and food shortage
are facing many States now, we
should put aside or postpone some of
the Welfare activities; by this I do not
mean specifically social welfare activities but other welfare activities al8O.
It is not a queltion of welfare DOW

our
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but of the survival of the nation or
the existence of the nation. Therefore,a new look has to be given to
the Fourth Plan.
.aecondly, as regards family planning, it is a very good thing indeed.
I feel that with rise in population, any
plan, any scheme, that we may take
up, may flounder on the rock of a
growing population. The family plan.
ning programme has been intensified.
From an initial ta~get of 70 lakhs in
the First Plan, the Third Plan target
is 27 crores. I would also like Government to keep a watch on the progress of the family planning schemes.
It has been brought to my notice--I
do not know how far it i.! true; I
would certainly like the Government
to take this into account-that the
family planning programme Is
not
being pursued very much by the lower
strata of society and it has al"o not
been pursued very much by certain
communities in society. It thla is so.
we have to take cognizance of it and
prepared to meet the great cOll6equences that may follOW after 10-111
years. After 10-15 years, a new
generation will come into existence.
We have to see whether this is follow
ed only by the richer section and the
middle class section in our society.
otherwise, after 10-15 years, this may
give rise to social, historical and communal questions. Therefore, I would
request Government to be observant
and keep a note of all these factors.
Thirdly, there is the question
of
our youth. The President has drawn
OUT attention to the discontent and dissatisfaction prevalent in the youth.
I will suggest it is not only dissatisfaction; it is frustration also. It is
righteous frustration. With the transformation going on in our society today.
with the high cost of living in our
society, with the Invasion of new ideu
in science and technology, with the
impact of western education In our
society and with the absence of anY
religious teaching in our secular Stata.
the poor student, the poor youth, ftnct.
himself in a very very difticult situation. And above all when he 1Indl

.

after graduation that he is not siva proper job or find that he has tc
face unemployment or accept an unemployment which is not a lucrative
one or finds an employment which ~
not suited to his aptitude, his frustration is accentuated.

In these circumstancC6, there is a
ferment in our young society. I would
suggest that this can be stablished.
harnessed and channelised into very
healthy channels if Government decide
to set up a Directorate Of Youth iD
which representatives of our youth are
also brought in. They should be able
to ventilate their grievances and :find
solutions for them. If it is tackled
this way, I am sure half the problem
will be met.
At the sarne time, I would suggest
that our education system should be
re-modified and made more reali.!tic.
Education must go along with employment, and the schemes which have
been put up or the recommendations
which have been given from time ;,0
time by the Education Commissions
must be imp'emented immediately.
Here I would also appeal to my hon.
friends in the Opposition
Benches.
Fortunately, we have some very eminent and distinguished Members in our
Opposition Benches. Sometimes they
also exploit the I(eneral
discontent
prevalent in society. I would beg o'
them. I would implore them, not to
play with the discontent prevailing
today. They are part and parcel of
our families, part and parcel Of the
society of today. There is a subterranean fermentatiOn going on and any
incitement that the Opposition leaders
might give may ran the breeze, dlrniting the general discontent wh;ch
may have very dangerous consequences in the long run. The Opposition
has a special responsibility at this
critical juncture. It has not only to
play the part of an Opposition but also
that of the party in power in ma~
States. Let the Treasury Benche,
benefit from their constructive contributiOn made with a'l their intell.ct
and wisdom in a manner conductive
to the larger interests of the country

Motion on

APRIL 3, 1967

[Shrimati Sushila Rohatgi]
as a whole. I thank the President for
tne appeal he has made to the natJOA
and I would also thank you for the
opportunity given to me.

Prot. R. K. AlDin <Dhandhuka): I
rise to support the amendment moved
by
Shri M.
R. Masani. I would
like
to speak
on the
economic
policy as enunciated in the President's
Address. I would not have Choeell to
speak at this juncture if there would
not have been a good deal but for a
great deal of muddleheadedness and
wooliness
.in
thinking
on
the
part
of
the
Government.
I had trusted
that
with
111", lnc:usion of Mr. Asoka Mehta who
wrote the report of the Foodgrains
Policy Committee 100 years ago, with
the inclusion of Mr. Morarji Desai who
had an experience of the
!'iDance
Ministry, and with the inclusion of
Dr. V. K. R. V. Rao, the sage !lmongst
the economists, probably our econcmic
policy, would be on the right path.
But from the debate here on feod on
devaluation and on the Budget I 'find
fIlat the Government is not on the
right track, it ill still going off the
right path. I WOUld, therefore, like to
place On record certain suggestions
and certain views on our ec:momie
policy.
I am taking three points. One is regarding the agricultural policy;
the
second is regarding the price policy;
and the third is about the minimum
level of living which ought to be 15mred to all the people in this COUIltrY.

Let me take first the food polky. It
has been said in the PresIdent',
Address that we should get rid
of
foreign assistance in food by 1971. How
on earth can the Government keep
the. promise if they are proceeding in
the same manner as they have been
doing since 1947? I wonder how they
could have had the eourage to ask our
people to wait for five years to get rid
01. foreign assistance in food? They
have
not
learnt
from
the
~ience
of
the
last
two
years, from
the
r.esults of
the
election, that the ;people require ·food
liere and now, that the people are not
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prepar.ed to wait for self-sufficiency in
food for more than a year or two. We
have been fed up of taking a bowl in
our hands and going to America and
asking for food. We do not want that
situation any longer, and we do not
want promises from the Government
which tell us that after five years we
will get rid of foreign assistance in
food. What we really require is to
attempt a food policy on a war footing,
on the baSIS of an emergency, with a
view to attain self-sufficiency in food
in a year or two, not later than that.
I assure you, Sir, and I assure the
whose House that it is still possible in
this country, if we make an attempt
sincerely, to attain an in.crease of 10
to 15 per cent to meet the marginal
deficit in this country. Our deficit is
hardly 15 per cent now. It was hardlY
seven to eight pe~ cpnt so far, and it
is not difficult to increase our food
output by 15 per cent in a year or
two. If we do so, we can get rid of
our foreign assistance in food. If we
do so, we can live in. this world with
great honour and dignity.
I would like to ask several questions on the policy adopted on food.
Have you ever asked yourself this
question: from all the graduates of the
agricultural colleges, how many of
them go back to the land? It you ask
that question and make an inquiry, I
challenge you that you will find that
hardly one per cent from them go back
to the land. You give them education
for about four years, you invest your
valuable scarce resources for traUIUlr
them in the field of agriculture, but
hardly one per cent of them is ,oing
back to the land.

8ml IndarJlt Malhotra
More than that.

(Jammu):

sbrl R. K. AmID:
Then, how can
you imagine that your food policy or
your agriculture can be progreulve?
What does the rest of the 99 per cent
do? If you ask that question also, immediately the reply will come that
they are noting down the marketing
statistics, they are working In the Go\'ernment Agricultural Department..
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attending the office, not the land, not
the field, not cultivation. That is the
type of work which could have been
done by the graduates of other faculties. Why On earth do you invest your
resources in them and waste them?
Then there is a second question.
When you are evolving the -policy of
foodgrain distribution, do not make it
in such a way as to hamper the attempts for further production. There
. is scarcity of food and we would like
i. to increase our p:oduction. The steps
- that we take ought not to be such the
policy we adopt even in the short run
should not be such as to hamper production. Take the instance of the
zonal policy, imposition of the levy
and fixation Of prices at a very low
level. You go to the farmer and ask
him the impact of the levy on him,
what is the impact of the support prices which are fixed for the foodgraiIloS
and what is the impact of the zonal
system? By and large, the answer you
ill receive will be: it has discouraged our efforts at increasing the production. You are encouraging co-operative thinking that the middle-men
or those who are engaged in the food
trade are all hoarders and profiteers.
But have you ever addressed yourself
to the question of the waste in foodgrains that is happening in the
cooperatives? Do you thir¥t that rats
'n not come in co-operative shops
'and that they will come and destroy
ood in the shops ct1 the private merhants only?. (Interruptions.) I teU
u that whatever is preserved in
he homes Of either the consumer or
. e trader will be better preserved
most of the warehouses of the
vernment and the co-operative 80ieties. If you take stock of all these
,hings, You will realise that
steps
hould be taken to reduce waste and
et right the distribution policy and
ake further efforts to increase prouction. I still feel that the Government is not convinced of the fact.
hat if at all economic development
~hould .go forward, the first achievement should be in the field of agricu'ture. Unless and until you Introduce
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an agricultural revolution, no other
revolutiOn could be introduced. It is
the production from the soil
that
forms the basis of economic development but this is not yet being realised
by the Government; the sooner it is
realised, the better it will be for our
country. I would like to give you one
example. You are spending a lot of
money over community development
schemes of which 85 per cent of the
expenditure is made on the appointment of BDOs. TDOs and DDOs, etc.
hardly 15 per cent goes by way of
fertilisers to the farmers. I would
suggest that they select at random 100
farmers and ask them: did you get
any benefit from the BOO or DDO of
your district and what sort of progressive advice have
you taken from
thenrr? I am sure that 99 per cent of
the farnrrers will tell you: nothing.
Government's' own. reports on the evaluation of the community development schemes say, categorically that
the scheme had failed. The idea embodied in the scheme is very good on
paper, just as the scheme of having
co-operatives. But in practice it does
not work. But I find no desire on. the
part of the- Government to scrap it
and take other
economy measures
which are vital for in our country.
May I also point out another aspect?
Take, for instance, the question of
improved seeds. You know very well
the results in Mexico; Mexico could
improve its output two time in about
two years' time, only -by introducing
hybrid seeds. We also seized upon that
idea in the second Five Year Plan.
We wanted to increase the seed farms
from 1956. But examine at the end of
10 years what progress you have made,
how much improved seeds you have
supplied to the farmers? Even after 10
years, do you claim that 50 per cent
of the farmers receive the seeds from
you? No. Have you ever examined
why the delay has taken place? Have
you ever examined why the targets
were not realised at a'l in this relJpect?
Take the target of the third Five
Year Plan reprding the fertilisers.
What a great shortfall you have got

APRIL 3, 1967
{Shri R. K. Amin]
,despite the fact that, time and again.
,the Government has spoken in this
House and outside that they are
going to increase the fertilisers, and
,they are going to increase the inputs
,which arp' very important
for the
,develop~nt of our country! But what
,are they doing about increasing those
inputs? Only in words: if you take
their action of the past 16 years, you
,find that the Government has
not
taken any action, So, again, when you
give the promises on this
score, I
think that We cannot put confidence in
you.

Before I conclude on this point,
would also like to ask one question,
and that question is this. Have you
ever addressed yourself to the question as to Why the farmer is not enthusiastic about the economic development of this country? You go and
as,k him. Does he feel any stake in
the economic
development of this
country; you will have an answer,
''No.'' Because the~e is no attempt to
deal with him. He ryot has been kept
in the darkness. The ryot has not
been touched by our economic development; providing the reels, providing the pamphlets,
providing
the
cinema pictures and other aids will
not serve the purpose unless and until
the man is ready to receive
those
things. In our country we have not
taken those steps to make him ready.
I give you one example which probably will reveal what can be done
by suitable education. I give you the
example of Ludhiana in the Punjab
f'tate, I find that in Ludhiana, since
1960, the agricultural output is increasi~ at the rate of 10 per cent per
year. In no other district in the State
and in no other State in the country,
it is increasing by more than 10 per
cent since 1960. I asked thOSe people
how it happened. Their answer wa.,
although I do not connect the entire
increase in production with this factor
alone, they have made a change in the
Agricultural University. The change
was that every student, every year
,was obliftd to stay with a farmer for
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a period of four months; in the busy
season, the students were asked to
stay with the farmers; in other words,
one student was allotted to one farmer
in one Village; the farmer must feed
the student; that is all. The student
must work with him. Thus, a new
energetic mind was working with the
old cultivator who is experienced.
When the student is staying there for
four months with the CUltivator, there
is an exchange of ideas. The student
says something and the farmer says
and other thing so there is a tussle,
a clash of ideas between them. When
the student comes back to the university, he used to put various questions
of his professor; the professor in the
teachin.g faculty was not in touch with
the cultivators so far, but now a link
has been established; the student used
to ask the professor about the diftlculties of the cultivator; he puts the
difficulties of the cu:tivator, before the
professor; says that the
cultivator
wants this and that; the mind of
the professors was therefore applied
compulsorily to this aspect of the
matter. What they get from the boys
would again be conveyed in the se('ond year to the farmer and by the
time the four years' course is over,
the students have learnt a lot about
farming, and they are inclined to go
back to the farm, The professors also
come to know what are the problems
of the farmer, and what the professors
give as solutions of the farmers difficulties is again conveyed back to the
farmer. Because of this give and take,
there is a good deal of knowledge
gained by the farmers, and because of
this, progress in cultivation was taking
place rapidly. r think that since 1960,
the rate of increase Of 10 per cent in
Ludhiana, at least to a great extent if
not totally is because of this. If that
is so, if there is a connection between
the two, what prevents our Government from taking such actiOn at least
for the 64 agricultural colleges in our
country? If 114 districts can get that
outlook and can increase their e.g,ricultural output by 10 per cent every
year, I am sure our food problem will
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be largely solved. But such II simple
thing Government is not puttin, into
effect.
Coming to my second point the price
policy, I read in the President's Address that the Government proposes to
arrest the tempo of rising prices as if
the present level at prices is the right
one and, which should be stabilised.
According to Government statistics,
the index number of wholesale prices
which was 100 in 1952-53 rOse to 203
in February, 1967. The index number
of wheat prices
which was 138 ill.
1964-65 rose to 187 on 2Bth January,
1967. During the last year, especially
during the last three or four months,
the prices of jowar and other toodgrains have increased considerably.
The price of chillies is Rs. 9 per kilo
grammes and a 16 kilo tin of groundnut oil is sold at Rs. 100. Does the
Government want the stabilisation of
prices at this high leve'? It mcans
that the Government does not care for
the common man. The common mall.
wants that the prices of essential commodities should be reduced to a reasonable level and not stabilised at the
present high level.
How can the prices be reduced? I
do not ask you to start with the reduction in taxation. I would like to
ask you to start from the other end,
i. e. stepping
the deficit financing
completely. The Finance Minister, Mr.
~orarji Desai, is absent; I hope he
wlll read the proceedings. The definition 01 budget deficit he has given in
the recent budget is wrong. Even the
previous definition was wrong. He has
changed it this time, but both are
wrong. Previously, net withdrawal
:from cash balances of the Goverment
and the net issues of treasury billsboth put together used to be described
as budget defldt. This time three elements have been taken into accountnet iSSue of treasury bills which are
at the level Of Rs. 307 crore~ a certain amount of treasury bills ~onvert
ed into long-term debts and amounting
to Rs. 50 crores and thirdly addition
to the cuh balances amounting
to
Rs. 7 CTOres. 'ntese three elements

have been included DIJW. I ask, why
do you shift from one definition to
the another within 12 months? Thank
God, one cbuld notice it here. Otherwise, it would have gone unchallenged.
As a matter of fact, if you want to
stop the inflationary pressure being
exerted from the Government in our
economy, what you should do is to
stop deficit financing defined as withdrawal from Governments cash balances, net addition to the treasury bills
and the increase in Government debts
with the banking system. Then alone
you can have the right type of definition of budget deficit and if that is
stopped, we will have every chance to
'see that the prices are being stabilised.

Let me take the budget. I find that
there was very little of deficit financing till October 1966. From November
onwards it started very rapidly. Is
there any connection between this high
rate of expenditure and the arrival of
elections? Were there some promises
made to the electorate
which you
wanted to fulfil at the time of the
elections? Why is there such a rapid
rate of increase in the government
expenditure? Has it any connection
with the rapid increasing In the prices
also during that period? I would like
Government to examine that. .
15 hrs.
There is one thing which also I
would like to bring to the notice of
the Finance Minister . You describe
that the budget deficit is Rs.
350
crores. But you have misrepresented
the whole picture. Have you taken
into account the gains you have because of devaluation. If you remember, last year when. the budget was
presented the deficit estimated was
Rs. 32 crores. Beca~e of the devaluation in June 1966 Government got
certain windfall gains. I would also
like to give what those windfall gains
were. One was increased value of
foreign aid which was to the extent
of Rs. 275 crores. The ,econd wu the

Motion on

APRIL 3, 1967

-n.

[Shri
K. AlDin]
increase in customs receipts to the
extent of Rs. 36 crores. The third was
the tax exemption certificate which
also increased by Rs. 12 crores. Total
gains from devaluation durin, the
year to the Cklvernment were to the
extent Of Rs. 323 crores. AlthoUfh
there were certain losses due to increaae in external debt and increase
in cost of defence, if you take Rs. 350
crores as the deficit and add
these
gains which you devour away, due to
devaluation then., probably, your deficit is around Rs. 600 crores while you
planned for a deficit of Rs. 32 orores.
This is the extent of deficit which I
urge this House to keep in mind.
Well, Sir, you wiI! ask me a question,
what will be your constructive suggestion? The Finance Minister had
asked for such suggestions. I would
say, that two stePs should be taken
by the Finance Minister. The first is
this; just as you appointed the Taxation Inquiry Committee some years
ago, why do'nt you appoint an Expenditure Inquiry Committee on the same
pattern? Many of the items of expenditure can be done away with I have
noticed so far that when the Cklvernment decides to introduce a particular scheme whether as a temporary
measure or as a permanent one, whether it serves the purpose or not. once
it comes into existence, it remains
there. If a scheme does not serve its
purpose we should not hesitate
in
closing it down. Is there any arrangement in the Government to follow
up any expenditure yOU are incurring? No. I can show you a number
of schemes, if the Finance Minister
ever cares to ask me, which are not
serving any purpose whatsoever. Even
evaluation made by independent committees !has suggested that it Is DOt
serving any purpose, but. despite that
it remains in existence. Is it not time
for us, just as we appointed the Taxation Inquiry Commillllion some yelll'S
ago-to appoint an Expenditure Inquiry Commisaion to examine aU tJpes
of expenditure which are being incurred by the Govenunent . If the schemes
are not giving to there utility to the

President's Address

extent we spend our money, why
should We o.ot clOSe them down why
should we not stop that expenditure.
It we do so, I am sure at least about
25 to 30 per cent of economy in expen_
dit\.l!l"e can easily be achieved in this
country. This is the first suggestion
I would like to give to the Finance
Minister. Because he is absent noW
I hope the Deputy-Speaker will
convey my suggestion to him.
My se~ond suggestion is to stop deficit financing. But not by the promises
of the Finance Minister because so
many times in this Hous~ the Government has said that now onwards they
are not going to resort to deficit financing and we know how many times
these promises have been broken.
People have no confidence in their
promises. But what I would like to
do is this. Just as in the Bank of
England there was at one time a provision of issuing Treasury Letter,
whenever the government wants to
exceed the fiduciary issue
and for
which the Gove~nment has to come to
Parliament in order to issue the Treasury Letter, we should have a similar
provision here. Let US also make a
provision that the money supply will
not be increased by more than 3 per
cent per year. That is the discretion or
flexibility which we can give to th~
Finance Minister and if there are
certain circumstances which make it
necessary for the Government to exceed that limit, he must first come
before this HoUSe and take its permission and should exceed that limit
only
if this
House
permits
him.
If
you
do
that,
the
people
will
have
confidence in
the Cklvernment. You know th~
prices are rising because the prices
are expected to rise. That expectation of rising prices should be nipped
in the bud. For this we should inculcate oonfidence in the people, just as
in the States where the opposition
governmel)ts have iIllCl,llcated confidence in the people, the prices ar~
falling, the prices alI over the ~un
~ry will fall, or at leilStstop rising in
other States also if the Finance Min-
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ister evolves some such method. Similarly, let us have confidence in the
Government from now will have nO
deficit financing will be taken up. Then
the expectations of the rising prices
will be killed and once those expectations are killed, I am sure the prices
will begin to come down.
My third point is about the minimum standard of living. Only two
years ago, a Member of the Planning
Commission, Dr. V. K. R. V. Rao
issued a letter to all the State Governments to have an inquiry of the levels
of Jiving. I want to know what has
happened of that? Probably nothing.
Nothing has been done in that direction. I thought that something in
this regard will be mentioned in the
President's Address. I thought I will
read about it in the budget. But I
could not find it. Then I thought that
the results of such an enquiry
will
have an
impact
on
the Fourth
Five
Year
Plan.
But
I
do
not
find
anything of that sort.
Since for the last 16 years we have
not done anything, I ask the government is it not time for us to assure
the poorest people of OUr country, the
Daridranaryan as Gandhiji termed,the lowest 30 per cent of our society,
certain minimum level of living say
this: this amount of clothing, cereals
and at least drinking water they will
have in any case? Have we been able
to assure to each and everyone at
least drinking water?
No.
What
about even B ounces of foodgrains?
The answer is "No" Have we been
able to assure at le~t the minimum
of 8 metres of cloth? No.
Many
many years ago Dr. Rao started talking about it. I thought that he will
persUlBde the Cabinet on this issue,
but I find that he has not been able
to persuade the Cabinet to do this.
Now I find that even Shri JagjiV'lln
Ram is talking so easily that he does
not seem to be concerned about it.
What do the Agricultural Labour
Inquiry Commission Reports say? Lf
YQu read them, one fact emerges re·garding so far as the improvement in
rthe living conditions of the agricu1tu-
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ral labour is concerned, there is no
controversy about the fact that their
conditions have not improved.
The
chances are that their conditions have
deteriorated. About the rest of the
people one may say that the conditions have improved but so far as the
agricultural labour is cC:ncerned there
is no improvement at all, what is agricultural labour if not Daridranarayan
of Mahatmaji? It was he for whom
Gandhiji fought for swam; and also,
he becomes the first victim of swara;
because his condition has not improved. If my hon. friends in the opposition would like to have any common front, let us take up this common front. We do not want Bhilai or
Durgapur or even big industries. We
would first like to ensure a certain
minimum share to the lowest or the
poorest people of the country. The
Daridranarayan should be uplifted to
a particular level. Then alone should
we think about other matters. I do
not talk of this for equal distribution;
I talk of this for economic considerations. If you want to increase productivity, if you want to increase your
economic efficiency, this a 'must'. Unless you do it, there is no hope for
economic development in our country.
I have a number of points to make
but the time at my disposal is very
short. The only thing on which r
would like to congratulate the Government is that they have decided to
re-organise the Planning Commission.
Thank God that after 16 years, although they did not admit that they
committed a blunder in 1950 even as
late as 1967, but it is never too late
to men-they have decided to reorganise the Planning Commission.
When they are mending it, I am sure
they will do it in the right manner.
If they do it in the right manner, then
alone the hopes will be fulfilled.
In the end I plead: do not talk of
stabilising the prices of all commodities, talk of bringing down the prices
of essential commodities at a reasonable level, do not have deficit financing any more, and our first .concern
should be about-the Daridranarayan,
the poorest people of our country.
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SJuolmatl Mollbuler Kaur (Patiala):
Mr. Deputy-Speaker, Sir, I rise to

speak on the President's Address. The
President in his address has drawn

our attention to four major problems
confronting the country, that is, firstly, to attain self-sufficiency in food
by 1971; secondly, to reduce the birth
rate from 40 per thousand to 25 per
thousand; thirdly, to bring down the
prices of essential commodities and,
fourthly, to build our economy in a
manner that we can do away with
external assistance by 1976.
If we are to achieve these objectives,
feel, multi-party co-operation is
essential. In this r.ontext, I particularly welcome the suggestion made by
Shri Masani calling for a moratorium
on party strife. I feel that the aim
of all political parties is the same.
They have the
well-being of
the
nation at heart. So, I do not see why
we cannot cut across party lines in
the interest of the nati6n.
I

The food production of this country
in 1949-50 was 55 million tonnes anu
in 1964-65, which was the peak year
of agricultural production in the country, it rose from 55 million tonnes to
89 million tonnes. But since then our
production has considerably fallen.
Our target for the Third Five Year
Plan was 100 million tonnes but we
failed to a~hieve that target.
There are various factors responsible for this. we cannot entirely blame
nature though we all know that nature
has nat been very sympathetic to
agriculturists in this country. There
are several other factors also responsible for this stagnation in agriculture
and I would like to point out a few.
Firstly, we have not given proper
incentive to the cultivator.
Then,
there haJI been considerable delay in
the implementation of the land reforms policy. This I would like to
substantiate from a report by Mr.
Wolfe Ledjinsky. He was a Ford
Foundation Consultant who came out
to India in 1963 to study the reasons
for the stagnation of agriculture in
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India. He made a complete study of
the tenurial conditions in the package
districts in this country and in his report he has mentioned that there was
considerable delay in the implementation of the land reforms policy in
India which was responsible for the
stagnation of agriculture because there
was insecurity in the mind of the
farmer or the tenant.
There are other reasons also. You
are aware that in India the average
holding is very small. We have no
law in this country to halt the fragmentation of holdings in this ('ountry. I would like to mention that
there are several countries which have
introduced legislation to put a stop
to .fragmentation of holdings, but in
this country we have not given any
,consideration to this point at all. As
you know. if the land holding is beIowa certain holding, it becomes uneconomic. The average holding in
India is very, very small and we have
done nothing to put a stop to these
smaH uneconomic holdings in India.
Then, inputs are absolutely essential to farmers if he is to succeed.
Inputs like fertilisers should be made
available at the proper time and at
a reasonable rate. Inputs like proper
seeds, particularly seeds of high-yielding varieties, should be introduced in
the country. I know, we have introduced high-yielding variety seeds in
the country, but not in a sufficient
quantity. Thirdly, it is very essential to provide irrigation for the farmers. All these things are very necessary if we want the farmer to go'
ahead and produce enough food as ~
want in this country.
The price of fertiliser in this country is the highest as compared to that
of in other countries of the world. I
would also like to point out that there
is no proper distribution system or
fertiliser in the country because, when
the quotas are eannarked for States~
the question of supply and demand is
not taken into account. When we allocate a certain amount of fertiliser'
for a State, many a time we read in.
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the papers that there is a glut because that particular State is una-ble
to use that quota whereas other States
which need fertiliser do not have it at
the right time. So, I personally teel
that this distribution system should be
overhauled properly. If there are any
procedural delays or any other procedural lacunae, they should be looked into and speedily removed if we
want agriculture to prosper in this
country.
Then, I come to family planning. In
this country, we have thought of putting a halt on birth-rate but we have
really not made serious attempts towards it. I would like to say that
during the Third Five Year Plan
period during the tenure of Dr. SushiJa
Nayar as the Health Minister, substantial amount of work was done in
this n"ld. I would like to pay a tribute to her. She brought the Government and the voluntary agencies together to spread the message of family
planning in every nook and corner of
the country. The climate, the awarene~s, has now been created among the
people. It is now high time that
bolder steps ·are taken in this direction. In the beginning, it was very
necessary to create the climate for it,
to make the people conscious of it,
and to make the people accept the
idea of family planning.
We have
been able to create that awareness. I
now say that bolder steps are called
for. What I mean to say by 'bolder
steps' is that we have to adopt legal
measures to reduce the birth-rate. I
do not think we ought to shy away
from it or hesitate. This is not the
first time that I am pleading for it.
Time and again, I have done it in the
other House.
I have spoken many
times on this subject but it is a cry in
the wilderness. No one seems to take
any note of it. Two years ago, a committee was constituted which was
headed by one of the hon. Members
of this House, Shri Shantilal Shah.
They sent out questionnaires and
several people had appeared before
them. But, as far as I know, no c1earcut mandate was received by that
Committee. I, personally, feel that

the time has now come to introduce
some legislation to that effect. I know
there are very many people in this·
country who feel that if they are
going to allow legal abortion in the'
~ountry, we are ·going to encourage
immorality in the country.
I am
extremely sorry to say that if the law
is the only custodian of morals, it
does not speak well of us at all. Several people have put up an argument,
let nature take its course and why
tamper with nature. I would like to
say that we have already tampered
with nature because we have combated disease, epidemics, etc. in this
country. You will see that in the last
threl' or ,four decades, the span of Ufe
has more than doubled in this country. Have we not tampered with
nature? I feel that the time has now
come for taking bolder steps in this
direction and that is for legalisation
of abortion. There are several countries in the world who have introducl'd this legislative measure, that
is, Japan, FTance and &andinavian
countries. In this context, I would
particularly like to mention the name
of Japan. In ten years, after introducing the legalisation of abortion,
Japan has been able to reduce its
birth-rate to half. If Japan can do
it, so can we. I feel that we should
not hesitate to do that because, if we
are going to hesitate, posterity will
never forgive us for this lapse. So,
I say, bolder steps are called for. I
appeal to every party in this House
to lend their support in bringing forward legislation so that we can do
some substantial work in reducing thebirth-rate in this country.
Then, coming to planning, I am surprised at the people talking of Five
Year Plans in the most contemptuouS'
manner in this House as well as outside. I do not wish to enter into arguments. How can
any developing
country do away with planning? Every
developing country has a plan, U we
want to strengthen our economy, we
have to resort to planning. I feel that
for the next twenty years to come, we
carmot. give up planning. We cannot

2419

Motion on

APRIL 3, 1967

[Shrimati Mohinder Kaur]
indulge in the luxury of leaving our
.economy in the hands of a few people
in this country.
We have to have planning. I feel that
we can reshape our Plan according to
the needs of the time. Priorities can
be re-fixed. We have, of course, to
give every in-::entive to agriculture, to
boost the agricultural production in
the country, but I personally feel that
we cannot have a lopsided Plan in
this country; we have to have balanced planning. We cannot keep on developing one sector of the economy at
the cost of the others because, as I
have previously mentioned, there is
already too much dependence on land
for livelihood. If they are going to
·con-::entrate on developing agriculture
and lose sight of the other sectors of
the economy, then we will be in for
a very bad time because the time has
corne when we have to take away
people from the land and build up
some sort of an employment potential
for the increasing number of people;
the population is increasing rll'Pidly in
this country and we have to find other
avenues of employment for the increasing number of people in the
country. I feel that we cannot give
up our plans.
These are the two or three things
that I wanted to bring to your notice
,and I once again appeal to all political
parties to lend their hand so that we
can take out this country from the
economic rut which we have got into
at the moment; I feel that everyone
should lend his hand to do that.
Shri S. K. Sambandhan (Tiruttani):
The Presidential Address is a great
disappointment to the people of this
c.)untry because fortunately or unfortunately the people of this country
had great expectations that the Government which has ,been returned to
power would have learnt, after these
twenty years, something, if not out of
their 10111', at least out of their experience, but it Is said, rather a pit,
'that the U<lvernment have not learnt
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anything from out of
aDd commissions or at
reverses as was rightly
S.JIDe hon. members in
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The President's Address as usual
contains some schemes whi~h are impracticable and some assurances which
remain as assurances in the paper itself. For instance, year after year
the Government come forward and
tell us that they are taking stepsever since the day of their plann~
of this wasteful Plan-to attain selfsufficiency not only in food but a1..,
in the production of other commodities, but-with what
result,. we
know-with the result that the President of the United States, Mr. Johnson,
g.)ing about begging, on behall of
India, the other nations just to share
the responsibility of feeding India.
Again, year after year, the Government come forward saying that they
are taking measures to arrest the rising prices. As has rightly been point.,
ed out just now, at what level are the
Government going to arrest priceII,
nobody knows. Nobody knows whether the Government have any plan
Or concrete scheme to arrest prices.
Nothing has been mentioned; no conerl'tl' Rchemes have been given in the
Address.
Another thing is this. The Government come forward every year and
tell the Parliament and the Pi!ople
that they have got plans and that
they are trying to export more and
m.)re and earn more and more foreign
exchange. But with what result?
Even at the time of devaluation, the
Government were boasting themselves
that devaluation was brought about
mainly for the purpose of ;,costing
OUr export. and earning more and
more foreign exchange. The Finance
Minister, the other day, accepted in
his statement that our exports had
gone down by more than 9 per cent
on the overall total in a perIod of
nine months. Really, the Government should be ashamed of this. The
export of textiles has gone down by
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about 100 mW.ion lIluare,......, I.e..
the number of units hal lODe down
!by 15 per cent. All this hu happened becaUSe of the false vilion IIIld the
impractical imPliCations of what they
think.
So, the A.ddreu conta1Da
nothiDJ new for the new Parliament
and 10 the disappointment to the
people.
There are many tasks that are confronting the Government and. which
Government should tackle and to
which they should find a remedy
forthwith. The first and most important iSsue which has been stressed
in this House by many other Speakers,
and whi.ch I also wish to stress because of its importance, vitality and
delicacy is the language issue. Langua,e to anybody in this c("mtry or
elsewhere is as delicate and as precious as one's own life itself.
It is
really regrettable that this Government which professes democratic
socialism aIld which preaches democratic socialism has not brought about
an equality between languages even
within this House. Mr. DeputySpeaker, Sir, we are really thankful
to you for having conceded the right
of every Member to speak in his or
her OWn mother-tongue, but that has
been conceded only now.
I would
submit that this Government which
professes and preaches democratic
lIOCialism should first of all try to put
an end to this inequality or discrimination, if I may say so, between the
dilferent languages, between one State
and another, between the non-Hindispeaking people and ·the Hindi-speaking people, whiCh has been going on
in this very House, ever since the day
of the Constitution.
It may be true that Hindi has been
mentioned as the national language
or the offteial language in the ConaUtution. But I beg to submit to the
. Government and to the Members of
this House that the Constitution hal
been made for the people and it is intended for the benefit of the people
and the Constitution is not a thine
tlaat can remain unC'banied for ever.
68 (!A.i)LSD-6.
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I'urther, IIIIIeIldmeDti of the Coaatltut10n i8 not IOIIIethiDI Dew to tIUot
House because Government hay.
amended the Constitution duriDc the
last few years seventeen or eighteen
times, and the twenty-ftrBt am.endmeat

to the Constitution has now been drculated to the Members. So, whenever the Members feel the necessity
to amend the Constitution, they should
not hesitate even for a minute to do
so. As far as the language isNe II
concerned, nothing less than an
amendment at the Constitution wiH
be fair and nothing less than amendment of the Constitution will be jus,;
nothing less than that will satisfy tha
non-Hindi-speaking people of thil
country. So, I would request Goyemment not to hesitate to bring. forward. legislation to restore equality
among all the Indian languages.
lUI hrs.
[SHRI G. S. I>Hu.wN in the Chair]

But, here, I have to make one
observation. One responsible Member
from the Congress said the other day
that English was not the language of
any Indian. I am not here to support
or argue on behalf ot the Jl:nililh
language. But, anyhow, the fact remains that the language of the Anglo. Indian community is Enilish; the
Anglo-Indian community :forms a lizable number in this country, and because of their ·being in a sizable num,bel', the President has been pleuecl
to nominate two Members from that
community to this august House, th.
highest forum in this country. That
means that the mother-tongue of the
~o-lbdians is recognised. So, it
.hould be taken in that sense, and
Eneiish also should be recognised for
all pur<poseB which it deserves.
Another thing that we find from
the Prelrident's Addi-esa is that Government have come to realise at last
that our country has beeome a fed ...
Il'al let-up.
mven thoUlb the people
have clearly shown that OUl'l Is a
demOC!l'llt1c federal set-up, the Presi-
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dent has accepted it in his Address
only noW. I only wish to stat'.! that
Government -should not merely -emain
content with this lip-service, namely
that the Constitution lays down what
the relationShip between the States
and the Centre should be. Whatever
it is, at the time of the framing of
the Constitution or even during the
period that the Constitution has been
in force so far, the last 17 years, t.'le
relationship between the States and
the Centre was quite different from
what it should be today, because the
parties in power in all the States so
far as well as at the Centre belongeci
to one party. Now there is a mUltiparty complexion; different parties are
in power different States.
So the
Centre-State5
relationship
should
undergo a change. This aSpect must
be given more importance.
The
Government at the Centre .hould be
sincere whenever it says anything.
Mere words will not serve the
purpose.
At present, the Stlte Governments
do not haVe enough powers even in
the subjects classified in the Constitution as State subjects. For inltance,
even in regard to health, agriculture
etc. the States do not have absolute
powers. They do not have even
necessary finances to look after then
matters.
Here I want to present another aspect.
It is the State Government
that goes to the people, that is very
near the people. It is not the Central
Government which does that.
The
Central Government may be contented with bigger schemes and bigger
ideas, but small matters like agriculture, health should be completely In
the hands of the States arid they
.hould be given more and more
finances to impleJllent their scheme.
on these rubjects very effectively and
more usefully. It is really a pity that
thInIt are not u the7 should be.

Let me quote one InItance of how

~te relat1ouh1p

hit worked

PTeaidmt's Address

in the past.
Agriculture is a State
subject. Just four Or five years kgo
when I was in the Madras Legislative
Council, I asked a question, how
many drilling machines used for diggingbore wells are not used and the
reasons for the same. The reply wu
that drilling machines which were imported at a heavy cost had been kep'
idle by the State of Madras for three
or lOUr years, just for want of some
small spare parts, becaUSe a few
thousand rupees-worth of foreign exchanl(e was not at all made available
to the State Government whIch i. m·
terested in agriculture and its promotion for the import of these spare
parts. It has taken three or four
years to get the necessary sanction
from the Central Government.
If
this is the procedure followed, if this
is the kind of administration we have
even today, do yOU think, Sir, we can
make any appreciable increase in
agricultural production?
We cannot
at all hope to achieve that objective.
So the Centre should come forward
with a more realistic approach.
The President has in another place
mentioned that administratiVe changes will be contemplated. He has said
that to ensure efficiency in performance, changes will be made in the administratiVe set-up. I ·beg to submit
that administrative changes here and
there will not do at this juncture. I
pointed out an instance of lack of c0ordinatiOn between a State Government and the Central Government.
That is the kind of administration we
have. The common man cannot approach the right person or get the
right thing done in a week, month or
even a year. When I was talkIn.
with some friends a few days ago, I
came to know that even some filee
were missing or not traceable in the
Secretariat when the person concerned it not 'properly' approached. Such
Sa the bureaucratic red-taplsm prevalent in the administration.
Drutlo
end vat c:hanpe Ihould be mada
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The changes should be such that anything and everything should reach
the common man very easily whenever he has a problem that has to be
.alved immediately.
Another important thing that has
escaped the attention of the Central
Government is the problem of unemployment. This is a vitalI" important problem. In his Address to
the new Lok SabJu., no mention has
heeD made about emPloyment. The
unemployment problem is growing
like anything. It is the most vital
problem facing the Government anywhere in this country. Yet no mention haa 'been made at it. We have
the problem of educated unemployed.
Thousands and thousands of
people who are educated find themselves without any job all because
they have not been given the right
type of education becaUSe of lack of
visiOn on the part of Government. In
addition, there exists the problem of
unemployment among the rural maSSes. One such categOry is the poorest
wage-earner in the country, viz., the
handJoom weaver. There are millions
of handloam weavers in the country.
There are million of them unfortunately in Madras and Andhra who do
not get one square meal a day even
today.
About all these handloom
weavers nothing has been done so far.
Even in the allocatiOn of lunds the
Government had no senSe ot ,proportion in the past. Parlicularly in the
third plan they have spent Rs. 26.43
crores only on handlooms, an industry
on which, more than Ii crores of
people are directly connected, and on
whom several other crores of people
are dependent. Contrary to this II
the amount spent On khadl. I have
reverence for khadi, I have been using
khadi and even today I am usIng
thadi, but the number ot people who
depend on the khadi industry, compared to those dependent on the
handloom industry, i, much smaller.
The number of people who depend on
the handloom industry is a hundred
times more than thOle who depend on
kbadt, and yet the estimated IIDO_
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spent in the third plan on khadi is
more than as. 90 crores. Doe. 1t
show any sense of proportion in the
spending even this amount by thiJ
Government?
The
Government
should rectify this.
What little they spend in the name

of the handioom industry is not spent

properly.
I can quote hundreds of
instances. The representations of the
people in the industry to GovernmeDt
only fall on deaf ears. GovernmeDt
are helping in the name of the handloom industry, only those in the cooperative sector, but the handloom
industry is dispersed throughout the
nook and corner of every village and
town in the whole country.
The
weavers who come under the cooperative sector are only 20 to 25 per
cent. even though this Government
may show statistics of 40 to 45 per
cent, but we knOw very well how
these statistics are obtained. Leaving
that alone, even taking in for granted
that 40 to 45 per cent of the weaver~
are under the co-operative sector,
only a part of this amount spent goes
to the co-operative sector, and the remaining part goes to the State trading organisation, which is nothing but
wasting public money.
There are
many State institutions which are
created to waste public money.
I
can give a recent instance.
Very recently the Government sent
two delegations in the name of handlooms. Last year they sent a delegaThat delegation
tion to America.
went there to find out the possibility
of e~rting Bleeding Madras which
was being exported in large quantities ,before.
You will wonder, even
laugh at it when I tell you Sir, that
not a single exporter from the private
sector, which contributed more than
85 per cent of the total export 01 this
particular commodity to the United
States, was included in that delegation. Some interested people who are
very closely connected with the Government people or the Ministen on17
were sent. With what result! NothinI has come out to the poor man.

~4Z7
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So aIso another delegation .....ent
to the Fast Eut, including AUitraUa,

very recently, a few months before
the General Elections. No exporter,
no manufacturer of handloom gooell
Was included in that delegation, t"Ven
though the delegation consisted of six
or seven people.
If this IS the position, if this is the
way the Government handles these
things, can we imagine that thin"
will improve"? They will never improve.
I can only request the Government to take a practical or realistic attitude in implementing their
policies.

Only one submi~sion more. The
Government talk about austerity. If
only they are sincere, I would ask the
Goverrunent why they should not avpoint common Governors fOr a few
States. For instance, for the southf'rn
States there can be a common Governor. Governorship is only a luxury,
we know what the powers and position of the Governor is. Why not
Government think of appomting only
common Governors and that too only
eminent jurists? If only they are
'3incere in their professions, let them
first of all start at least in this
direction in observing austerity.
Shri Cb.eup.lraya Naldu (Chittoor):
Sir, I offer my thanks to the President
or his address to the joint seaion of
this House. I am very glad that he has
Said that food imports would be disoontinced from. 1971. But I want Ul
konw wbat steps the Government has
taken in this regard. Government has
nat taken adequate .teps to ·grow more
food. In the last five years, our Gov·emment was interested in going to
'foreign countries and ·getting food,rains than produce more foOd here.
Now we are having a praQt.icaJ. Miniater for Agriculture and I think at
leut in ~ time he would. bestow
,more attention on' food production.

Andhra Prade8h come. ftnt in fOOd,
production and export at :fOOd to other
States ,bull; what 11 the treatment meted
out to Andhra-a step-molalerly treatment. For instance, instead of takiDi
over Nagarjunasagar as a national project under a Central scheme, they are
nat even allotting enough fUnds for
the completion of ate project though
it is an advanced stage, We are not
helping the production of more foodgrains by this process. In Andhra
Pradesh about fOl1ty per cent of the
land depends on irrigation. AU the
sc!hemes that were or are under execution, a'bout sixty per cent is depending on rain or li~ irrigation. The
Centre has not shown any interest iD
electricity expansio~ Perhaps it hp
the lowest per capita electricity consumption. While the Centre has shown
interest in establ~ing thennaI power
stations in other States it has taken
no intere!it so far as Andhra is oon~
cerned.The Government are aIso not
helping the ryots by giving them electric connections or constructing minor
and major irrigation works. They are
not giving ,them good seeds or enough
fertilisers in time,
15.45 hn.
[MR, SPEAKER in the Chair]

The Government should consider giving some incentives to the agriculturists so that ,they may grow more food.
The mere issue of jirmans will not
produce 'foOd. We have to talk to the
fanners kindly and help them.
We have to give them some incentives such as good fertilisers at
subsidised rates; you must give them
good 8peeds at subsidised rates! you
must remove the sale-tax on the
purchase of tractors and remove
the excise duty on the import
of traoror'!. Like that, if you give them
some incentives, the agriculturists will
be encouraged to grow more toad.

I came to understand that in Madnil
State, due to the haraasment at ~
curement officials, some orranilatioDl
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of agriculturists have decided to discontinue to grow food Cl"OPs and to
take Up .commercial crops instead. If
(thJa happens ill all other States. I am
afraid we have to import IJII)re foodJraine trom other countries. If really
OW' Government wanted to discontinue
!food imPOrts. 1 think in a practical
way our Government should tackle
these things.

RayaLaseema, fram Where I come, ill
a backward area; the upl3nd area is
always a1!ected ,by fSmine. Though the
President has been kind enough to
mention in ibis address that the GovemIIllent would fight the drought conaitions, and though in Andhra Pradesh,
we are hearing not only from! the
&kate Government but also from the
Central Government thIIt they are
~ to take effective measure's
to
avoid these drought conditions, nothq has been done. I only request the
Central Government one thing: instead
Of spending so much money on food
imPOrts. let them spend 190me money
On electricity extensiOn, on deep ~ll
boring. on execution of minor irriga.non works in the Rayalaseema area,
10 that immediate results Of these
It!ellSUl'es could be shown there.
I have been hearing the OppositilOn's
boastiui: that they hive come in ~ery
lUge 'nrumbers (this time. But hOW have
they come in here in very large numbers? In Andhra Pradesh and in all
other States also, the COngress party
used to tel! the people when they go
to them for votes, what they are going
to do and what they can do. But the
other parties, thinking that they will
not come to power, have said so many
things, promised to do many things,
and by just saying like that, they were
able to come, 1 think, in large numbers. In the Madras State, one party
said that when they come to power,
they would give three Madras measures
of rice for a rupee. that is. four ana ..
half kIlos of rice for a rupee.
People really ~ug!h.t that by paying
pne rupee ...•••••

I Shri S. K. Sambauclhan: What he

!-aY'S is not correct.

8Iui CheapIra,.& NaJcba: It bas come

in the papers; we Mve read it. In my
0WJli constituency, the
DMK peopJe
said like that, in
of the
Swatantn candidate. I have heard it.

SIJ.PPOli

(Interruption) .

Mr. Speaker: Order, order. Let him
be allOWed to speak.
Shri CJtenplraya Naldo: So, people
thought that really they are JOing to
get three me&sW'es of rice per one
rupee and they voted for them. Fortunately or unfortunately. in Madras,
the DMK has come Ito power, which
they never expected. But they have
to face the mUilic now. There, people
are already asking, are you giving
three measures of rice per rupee They
are not a.ble to ,et even one measure.
tor two rupees, 'because rice is nat
available there; they have to produce
rise. They haVe said sO many things
that their ministers would !!.04 draw
salaries and sO on. This is the last time
that D.Il.It. would be 1n pawer in
Madras,
because the people will
know that they have not tuI1Uled
tAsir promises BIld they will not
be voted into power again. Any Party
can deceiye only once, not twice.
There are lIome parties in PIIl'liament which indulge only in
character assBSBinationby bringing some allel:atlon
or
other.
1'hey can do it twice or thrice or for
some months or years, hut they can not
do it always. There are some partiee
which will take up tarring up the
boards in English in cities and other
place's, if they do not have any other
work. My advice to ~hem is, instead
Of doing these things, let them go and
help the villagers to grow more food.
Instead of giving a lot of trouble in
Parlaiment, let Ithemgo to the villages
and help the villagers to grow more
food or let them approach the ntinisters
to provide some facilities to the a2riculturists. That would be a better
thing for them to do.

With these words,
motion of 1ihanklI.

I SUPPOl1

the

Mr. Speaker: Shri Dhirelnvar Kalil(
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·SbrI DbIreIwar KaUta

(Gauhati):

Xr. Speaker, Sir, I rise to speak on the

President's Address. No where has he
mentioned in his Address regarding
safeguarcfs and protectiOn of minority
communities in India especially Muslim
community in Assam. They are always facing hardshiPs and oppression
'from the State Government of A!!Isam.
In Assam it is said that lakhs of Muslims have infiltrated from Pakistan into
Assam. Accordingly, Quit India n0tices in thousands were served on
Indian nationals and when these were
challenged in Court of Law, proved
otb.e!'Wise. It is seen that police and
other authorities go round to the villages with some false papers and threaten the muslims that notices were
there be> Quit India and thereby those
pOlice took bribe from the poor Muslims. In this connection I may refer
to a statement of Shri Fakruddin Ali
Ahmad who is now a Union Minister
wherein he had said that Muslims in
Assam are at the mercy of police and
this has not yet been challenged by
any authority. Muslims in Assam are
getting second-class citizenship status
in Assam. This must be put an end to
and investigations made therein.
Sir, the second point I want to raise
is this. It has been said that greater
emphasis will be laid on minor irrigation and energisation of wells, efforts
will be made to expedite the completion of major irrigation projects but no
flood control measures have been undertaken. Particularly the eastern
part of our Republic, Assam, Bengal &
Orissa are always hit by big floods.
Last year, there was a big flood in
Assam which caused
a
serious
damage to .crap and property.
worth of Rs. 21 crores. You know,
Sir, Brahmaputra and its tributaries are the cause of Assam's
floods. These are to be properly controlled. If flood is controlled in Assam
then Assam will always remain a surplus State in food grains. Sir, It has
to be noted that in Assam still lakhs
of acres of land are lying follow. Herp.
I can mention that under Forest Deell'he original lPeech was delivered
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partment under Government PGR and
VGR, and khaa and under Tea Gerdelll
these lands are lying fallow. These
lands must be immediately brought
under cultivation. Here it should be
also noted that in Tea gardens only one
third of the acreage of total land vested in a tea garden is actually under
tea ,plantation. Government must see
that these lands are immediately acquired to be brought under ou1tivllltion.
Sir, these tea gardens are mainly
owned by British imperiali:sts. Here
in Assam there is an Oil RefInery at
Digboi and which was first in India.
This is also owned by the British.
There is a colliery in Margbelita and
Lido which is also owned by the British. And, these companies have been
earning huge profits for the last two
hundred years. Government of India
should immediately nationalise these
industries and ,this is the demand of
our national movement. Assam is a
rich land though it is backward now,
it can be developed properly. It has
got coal, it has got oil, it has ,got also
iron ores which are not yet exploited
fully. Backwardness of Assam must be
washed away. Assam should be developed industrially so that more emIPloyment opportunities could be created.
Finally, sir, many points have to be
left untouched for want of time. Regarding reorganisation of Assam, I
say it is long overdue. The Govt. of
India did not pay any heed to Nagas'
demand SO the arms struggle now.
Government of
India
did not
care to talk
with Mizos. The
same
fate there also. Now the
Garos and Khasis are also demanding separate hill states for which Government of India is daily going with
some meetings and conferences and
some commissions and tormulae. The
recent communique from the Home
Ministry in regard to reorganisation of
Assam has given rise to serious misgivings in Assam. Herein, Sir, I want
to say, instead of sitting at the parlour
of Shrimati Indira Gandhi, the Home
Minister just after the session, should
say a visit to Assam and spare considerable amount of time, invite all
in ASI&meIe.
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political panties and all shades of opinion. discuss with them around the
table and try to come to an agreed
~lution after which a Commission may
be set UP. and nat before that. I hope
the Government of India will seriously
consider this point and take steps
accordingly.
161uW.

ShrI Dhireswar KaUta: Sir. I shall
render my speach in English.
Not nOW. He can
Mr. Speaker:
give a copy of the translation later.
He could not take double the time
by now translating it.
Shr:i J. M. BiswBS (Bankaura): Sir.
he only wants your permission to submit his translation.
Mr. Speaker: Oh, yes. He is welcome to translate it and supply a copY
later.
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to apply the brakes. This steamroller
hu been steamrolUnr the c:ountry
sih ~ R;n-'{ ~ ~;;iT ~ for the last I&-20 yean and the people
at lar,e have called a halt to it. They
~*~qyq ~)a;~ I
have at last realised that the time
Dr. Kanal SiDIb (Bikaner): I rile
had come when the brakes shOUld be
in support of my amendment No. 87 on
applied. They did this in the lut
the President's Addres8. After going
reneral elections.
through the Address of the President
I would, however, like to voice a
and after havinr heard him I felt that
note of caution to my friends in the
there 'Were certain important matters
Opposition that if the questions of
like
poverty, unemployment etc.,
poverty, hunger, unemployment and
questions ....hlch should have found •
rising priCes are not treated with the
place In the President's Addresl more
urgency they deserve and solved by the
a4equate1y but which failed to do .,. Opposition Ministries in the States, I
Many of us in this House, and I am
have a feeling that they will meet the
lure people all over the country have
same fate that the Congress Minis·
been concerned in their minds about
tries did in the States. I hope .incerethe ever-increasing unemployment in ly that we in the Opposition will be
the country and also the increase in
able to give the people in the States
the levels of poverty in this country.
a better administration, a cleaner
It is a horrible thing to have so much
administration, and above all, be able
poverty, so much hunger, and so much
to wipe out poverty In the shortest
unemployment in a dynamic socialist possible time-which the Congress
country. Although I am sure that failed to do.
Members on both sides of the House
The questions of food and family
have made endeavours to see that the planning have to be taken together.
poverty question
licked, I am
As a very learned man, very ri,htly
afraid we have not made strides in
observed, the food problem of India
that direction. An increase in popuwill be solved in the bedrooms of this
lation has beeJ:t ,oln, on at such a country. It will not be solved on the
phenomenal rate that no matter hOlt Minister's table; it will not be solved
hard we try poTerty .eems to live in the field. The food problem will
with us. For a !!<leialist country, for be solved if we are in a position to
• lIOCialiit Government and for a wel- tackle the problem of population
tare Government to permit so much
increase. If yOU look through the
of povertry to ~xi.st in this country
censul figures, from 1891 to 1901, a
is in my opinion a matter of very span of ten years, increase in India's
real. shame.
population was a bare 5 lakhs. Today
The President's Address comes at
in every 15 days, we are increasing
a time when almost nine governments
by 5 lakhs. So the problem that existhave been formed, by the Opposition ed before our grandparents were comand therefore, we are discussing the
pletely different. Our generation has
Address in an atmosphere when the
to tackle this problem On a war footCongress and the Opposition almost
ing. I am very glad that for once
equally share the number of Ministwo lady Members from the Congress
Benches also spoke of population contries in the States. The atmosphere
trol.
What gives me particular
is, in my opinion, a great deal better,
a great deal healthier, than it was pleasure is to see that at long last we
when the Congress was the steamrolhave a man like Dr. Chandrasekhar as
ler. The Congress Party today canthe Minister in charge of ramlly.,lannot amend the Constitution when it
ning. I only wish that a man like
wanta to. Today the Opposition is in him had been in charge of family planluch a powerful position that for once
ning ten years ago. If that had bAen
we in the Opposition are in a position the case, we would not have been the
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poor countrY that we are today facell
with this calamity of hUn&'er.
Every year, a country as larlle ItS
ours must face the question of famine
and doods in its stride. If you observe
the food production trend in the
country, it had reached a target of
90 million tonnes three years ago but
it has dropped to 7G million tonnes
this year. You will realise that a
country as big as ours will always be
faced with the question of famine.
But in this period of four years during
which our food production has dropped by close to 17 million tonnes, our
population went up by another 40 million. If you observe the figures, in
the years that have gone by when
there used to be a famine year, even
then nobody died. tn those famine
years, States with better food crops
were able to supply food. You will
notice that with reasonably good
years, we still have famine.
I would like to make a forecast. If
we do not check the population
increase, we will have bumper crops
all right but we will still have to face
famine. The Minister of Food told
us that by 197'1, food self-sufficiency
would be created in the countr,-.
Prime Minister Nehru told the same
to us about 15 years ago, that by 1952
food self-sufficiency would be achieved. The Prime Minister failed for
obvious reasons. I sincerely hope that
Shri Jagjivan Ram, with whom I have
had talks and who I know believes in
family planning, will at least not
make the same mistake his predecessors did.
Dependence of a country as large as
India On America or any other countrY is a matter of very great shame
to us. To go with a begging bowl to
another country every year-why?because we cannot keep our population in check is, I think, a matter of
very great disgrace. I feel that :f
India is to take aid from any country
for food, it must do so without any
strings attached; and I for one am
not prepared to accept that the US
or Illy other country far that matter,
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which iives us aid will Cive it without any strings attached. Strings
attached there will be, they maybe
visible or invisible. And for a selfrespecting country with 50 crores of
people, I think it is a matter of much
concern and disgrace that we depend
on other countries for our very food
and very existence. A dBy will come
when, if this type of increase in population goes on all over the world, there
will be a food shortage in the whole
globe, and President Johnson will be
in the same pOSition as weare in
India today. I would like to know
from our leaders as to from which
source they will be getting their food
then. Will they be getting from the
moon or from Venus or Mars? And
there can be nothing more horrible
than for humanity to face the spectre
of food shortage.
You may blame people for hoarding
and all that, but let us look at it from
a realistic point of view. If a family
is faced with the spectre. of no food,
I think you can understand what its
feelings can be. And I say we still
have time; if, not only in India but
all over the world, we plan today,
the time would come when food seUsufficiency can be createQ all over the
world, and the people throughout the
world, whether in the iron curtain
countries or the free world, can at
least be entitled to a decent life.
I wonder how many people, how
many Members of Parliament to be
exact, have spoken on public platforms while addressing millions of
people in this country auring the last
general elections, educating them
about the population problems that
exist before us. Some of us did. I
tried that. I was told that if I were
to speak on population control, I
would be thrown out of Parliament,
and I told the people of my constituency that I would be very happy
to be thrown out of Parliament, but
that I felt it my duty that the correct
position should be placed before
them. If 500 Members of Parliament
were to ex~rcise their privilege of
speaking to millions of people on a
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public platform, they could reah the
masses much quicker than your lecretariat can. After all, a secretary or
a doctor does not have the means to
reach a million people at one public
meeting. I hope that all of us today
who are responsible citizens, in whose
hands the future destiny of the COUDtry lies, will try at least to see that
enough food is created for all of us
and for generations to come.
Sbri ManibhaJ I. Patel (Damoh):
The suggestion is most welcome.

Dr. Karni Sharh: & far as to food
front is concerned, Mr. Jagjivan Ram
spoke at length, and in a very enlightened speach, we heard it with much
attention. I had also a half-hour discussion which was admitted, and sub'sequently disallowed,
in which I
wished to raise some points about
food production. These were covered
by other members. However, as far
as the river valley projects are concerned. far greater emphasis has to
be laid on them.
The Rajasthan Canal Project, which
is going to irrigate 35 lakh acres in
Rajasthan, and to cost Rs. 200 crore!.
will take approximately 15 years to
be completed, and that project is being slowed down. Other similar projects are also being ·slowed down. I
sincerely hope that the Minister of
Irrigation and Power, whom I met
this moming,
and who is visiting
Rajasthan tomorrow, will corne back
and present before the Government a
composite scheme whereby the Rajasthan Canal Project and other projectl
of that type can be taken over by the
Centre and completed expeditiously.
Corning back to a few mOre .tatistics, the Rajasthan Canal Project is
aoing to irrigate 36 lakh acres. Taking 30 standard acres per family, it
comes to one lakh families who can
be settled on the projects. One lakh
families at five persona per family is
five lakhs of people, and we increase
that much population approximatel,.
In two months. So, 10\1 realJae the
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immense problem that our country
faces, and I for one feel sorry for Mr.
Jagjivan Ram because he has one .)!
the most difficult ministries to handle,
and all I can say is that all of us from
the opposition benches wish him the
very best of luck.
Coming to the question of Rajas.
than, as you know we in the opposition benches have vehementlly opposed President's rule in Rajasthan,
and we continue to do so. I feel that
the Rajasthan people have been dep·
rived of their democratic rights most
unfortunately, and we only hope that
the Central Government will not
continue to make this a matter of
prestige, but will give Rajasthan a
democratic administration.
While many other members spoke
on the subject, I felt that one point.
escaped everybody's attention, and
that was with regard to the stage
when the Governor had decided i.hat
he would give his verdict the next
day, whether the Congress or the Opposition would be called. At that
stage, Mr. Man Singh, a member of
the Opposition, conta.cted the Governor in a deputation and he expressed
the hope that the Governor's stand
would be impartial. The Governor
then lost his temper and said that he
was in a frame of mind in which he
was unable to take a decision and
that the decision would be communicated to the people of Rajasthan Z4:
hours later. .AJ!. we all expected, that
decision had to go in favour of the
Congress. If you appoint Governors
who could not hold on to their shirls,
who cannot control their temper, they
are quite unfit to be heads of State.
I would therefore request that In
future traditions must be set in this
country whereby Govemors and Presidents must be no·party men. Think
of a situation of a Congress Governor
In a non-Congress State and look ••
the friction you will have. Let 1111
take another example-non-Congre18
Governor in a non-Congreu State;
both of them will ,ang up againll
the Conll'eu Centre. A situation lib
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this has to be forestalled. It is, therefore, important that Governors and
Presidents must set healthy precedents
in the country by being non-party
men. Our Speaker, the other day
took the first step in this direction
which was applauded by everybody
in this House when he resigned his
Congress membership. I think that
these steps should now become natural conventions
in the country
so tar as the appointment of Governors is concerned.
They said that because there was
firing in Rajasthan there was instability and that was why President was
called upon to take over administration of that State. After the firing
that took place in Calcutta, are they
going to impose President's rule in
West Bengal also? If not what justification have they got to keep Rajasthan in a prison like this? If their
objective is that the present Governor who is sitting on a sense of prestige will retire soon and the new
Governor whom they are appointing
Boon will give democratic rights when
he assumes the position of the Governor, I think they must not stand on
a false sense of prestige. The Government of India and the Congress
Party in particular must see the writing on the wall. If the Congress
Party which refused to form a Government in Rajasthan for whatever
reasons is again asked to form the
Government and if trouble starts in
Rajasthan over which no human being can have any control, it would be
the Congress Party to blame. I am an
independent and I have my best
friends in the Congress side and in
the Opposition parties. Looking at
things objectively, I feel that the
whole thing is being shabbily handled I only hope that corrections can
be done before it ilf too late.
I would like to make a few remarks
about the role of the Opposition. For
once we in the Opposition have been
returned with • larger majority
Itrong enough to make our presence
telt after the last three elections when
I have had the honour to lit in thil
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House. We were then virtually nonexistent; if at all there were small
groups, splinter groups and we counted for nothing. Today the Opposition front that you see here is a
powerful body. It has been able to
give an alternative to the country. I
agree-not an alternative in the shape
of one single
party-that has to
emerge in course of time-but a united opposition front as in Rajasthan.
An hen. Member: Is it united?
Dr. Karni SiD&'h: That they will do
when the time comes to sit there.
With U.P. gone and two-thirds of
India out of the clutches of the ConThree
gress .... (An han. Member:
fourths) .... all the better, the time is
not far oft' when the Opposition at
the Centre will be called upon to form
the Government. I would like to
make this observation today because
I am independent and I can look at
things objectively. Unless we in the
Opposition are able to unite and give
the country one composite homogenous unit, it is not going to be an easy
question. We have people from the
Communists to the Swatantra party,
all shades of public thought. But it
is possible that where the future of
our country is concerned, all of us 240
Members can sacrifice a little and become one. In the present context
when the country is faced with the
problem of food and hunger, our political manifestos and isms are going to
get us nowhere. It is the unity in the
Opposition that can ultimately create
a sence of discipline in the country,
a sense of wellbeing in the country.
I sincerely hope that my friends in
the Opposition from all political parties will be able to give up their political squabbles and come together and
become a homogenous united front
because it Is my feeling that Congress
will not survive six months. I say
that if it is a fashionable thing, that
we should have a lady Prime Minister, becaUie the CongreIJs has set the
pace, we will find a beautiful girl to
be our Prime Minister too. Anyb0d7
can be • de facto Prlme ~; ....
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will have a de ;ut'e Deputy Prime
lIollnWter also. (In.teTTuption). But
when the time comes for the Oppo.i1;ion to form the Government, there
will be one challenge that will be
thrown to us: Can we solve the food
problem: Can we solve the unemployment problem? Can
we give the
Indian people a fuller life? If we
cannot, then we will meet the same
.fate as the Congress is about to face.
Therefore, I like to saY-I should like
to give a warning to my hon. friends
here-because I also belong to the
Opposition, although I do not want to
be a Minister.

AD

hoD.

Member:

<InteTruption) .

Independent.

Dr. Kami SiDgh: I am a treeminded citizen. Now, let those who
will share the responsibility of running this countrY better get crackine
at it now, because the problems that
this vast country holds out before us
will have to be grappled by the Opposition, disunited as it is but united
u it is also, as we find in our country
today.
I would also request my friends in
tbis House that we will now have to
conduct ourselves in an entirely dift'erent way. Our whole objective has
to be as to how to take over the Government; how to take over power by
constitutional means, and for that, we
will have to conduct ourselves in a
dignified manner. We cannot introduce
8ubzi mandi in Parliament,
Decause a time comes when the country has to set such high standards
that the rest of the world can look
to India and say, "Here is the world's
largest democracy, which knows how
to run itself". If you have an Opposition Government or a Congress
dovernment, it does not matter in
the least, because we are all Indians;
today you have the Congress; tomorrow, the Opposition, may be the
Communist, but it is a 8afety valve
that the nation wanta for ventilatlnr!
the grievances, and changes must
come a8 time 10es on.
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Mr. Deputy-Speaker, Sir, there Is
one matter which concerns me this
morning when my hon, friend Shri
Madhu LImaye made a remark about
some badmaslt or the other. (InteT.ruption). While I will preface my
statement by sayini that I stand for
solidarity in the Opposition, I still
feel that when somebody goes of! the
track, it is our duty to correct
ourselves. What I say this: whether
it finds lavour with the rest of
the Members on my side of the House
or not, I am not sure. But I have
a feeling that every decent man believes in decent behaviour. And
therefore, I asked the Lok Sabha
Secretariat to supply me the dictionary which is compiled by Professor
R. P. Pathak-not by Dr. Karni
Singh-and therefore I imagine it
must be authoritative,
Badmash
means "wicked, immoral, a man
of bad character or a hooligan".
Now, if we the Members of Parliament use such words, I wonder
what is the taste left in the
minds of those people who sit
in the galleries and the rest of
the world. Is it necessary? It is a
fashionable thing, I know it is perfectly fashionable today to be rude
to your superiors: that is a sign of
leadership; but 1 do not succumb to
that way of thinking. Is it necessary
for Members of Parliament to use
such words, when there are better
words in the dictionary? Is it necessary for Mr. Madhu Limaye or anybody else to say that the next fellow
is a badmaslt?
All hoB.

lIIeIII.ber:

Badma&hi,

( Interruption) .

Dr. KanJ. SlDch: Badmashi; wnat
ever it may be. I have heard 'IIIll4iqi
being used. Suppose, when my friend
Shri Madhu Limaye, .witches over to
the Government Benches, I, as II
Member of Parliament, were to uk
him, "Sir, Mr. Madhu Limaye, may
I meet you?", alternatively, I Bhould
say, "You badmash. I would like to
see you'. (lAterruptton).
I would like to know whether it i!
dignUled, i. correct.
Shrl Llmaye
this morning observed that the Britilh

453

Motion on

CHAlTRA 13, 1889 (SAKA)

Parliament allows the word badmash
in its translation. But why shoull1
we follow the British Parliament?
Can't we evolve our own norms in
the House here? After all, the British
have their own standards; we have
our own standards. So, I say that
in our culture-whether it is Hindu,
Muslim or any other culture in this
country,- it is completely un-Indian
to use such words. It is the tradition
of every Indian to respect somebody
who is older than you. I refer to
every Minister on those Benches as
"Sir" not because I respect
them
beca.lse of their knowledge-I doubt
that-but I r~spect them because they
OCCUpy a certain position today, which
Shri Madhu Limaye could ~lso
occupy too.
I will give you another example.
The other day, I was speaking to
some people from my constituency,
for whom I had got a pass. I asked,
"would you like to see Parliament"?
They said, "Yes; we want to hear
Mr. Limaye, one of the greatest
speakers in the country". I got passes
for them. After they had heard Mr.
Limaye, I asked them about their
opinion. They said. "If this is the
standard of Parliament, we are glad
we are not M.Ps."!
Coming to the question of character assassination, I feel that this
matter is now reaching a stage where
all decent-minded Members of Parliament have to realise one thing: Are
we going to indulge in character
assassination-the Congress Party or
the opposition--or are we going to
draw a line where such things will
not find their way into Parliament?
Of late, I have been seeing that the
only objective ot some of us in the
opposition is to indulge in character
assassination and political vendetta.
I have sat in this House for 15 years
and I can say from my own experience that if the private lives ot the
Members of Parliament collectively
were given to a research student for
a thesis, it would be a best-seller in
the couIitry. None of US today is
Buddha, tbe Second. We are all
human beinl!s. 500 men in the Lok
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Sabha are the same as 500 men picked up from the street. Let us remember, people living in glass hO\lses
cannot alford to throw atones lit
others. We all have our human failings. Let us be charitable. Let us
not carry political vendetta to the
extent of this sort of character
assassination.
Take the question of the General's
book Untold Story. I believe there
is a Prime Minister's ex-Secretary
who is also meeting the opposition
Members and giving them fancy
stories about fur coats, necklaces and
what not. This is a double-edged
sword. A time will come when we
will switch over there and these same
people will blackmail us too! The
question is, are we as responsible
citizens of this country going to
encourage this type of political blackmail or are we as decent-minded
citizens going to put an end to it?
That is the point we Members of
Parliament have to answer. I sincerely hope the answer will be that bribery, corruption and blackmail have
to be put an end to. If there is something wrong, put the Government on
the mat, but don't indulge in political
vendetta or political blackmail of a
nature which makes every decentminded citizen feel ashamed ot himself.
Sir, I do not want to take more
time of the House. I thank you for
the time you gave me. I sincerely
hope that whoever rules this country-the Congress or the oppositionthey will be able to solve the problems before us, viz., poverty, hunger
and rising prices.
Shrl R. D. BhaIuIare (Bombay Central): Sir, ever since r came to this
Houae, I tried to understand the attitudes and. views of the hon. members
of this House. For the first time I
have heard some saner views and the
feelings whi'ch ought to be expresse<!
throughout the country. I must thank
the hon. mem'ber, Dr. Karnl Singh,
for expressing the views which were
uppennost in the mind of
every
member of this House. Two things
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are oppressing the minds of both the
treasury benches and the opposition.
When the DMK Government took tt.
oath of office in Madras, the GoverDOr spoke out the mind of the DMK
Government. He .aid:
"In the light of the situation
emerging after the fourth general
electiOlll, there was need to
underline the federal character of
the Indian Constitution and restore the states to the position
originally visualised for
them
under the
Constitution. The
States can no longer be passive
spectators in the process of formulation and implementation of
plans, but should play a more
active part."
This was the view expressed on behalt of the DMK Government
In
Madras. I have been hearing the
views of the hon. Members of
this
House. They have been playing on
the same theme that the Congress
Party has been defeatd and that the
Congress Party must read the writing
on the wall. They go to the extent
of saying, and they have been harbouring that view fOr a long time,
that they would like to come
and
OCCUpy the Treasury Benches
here.
Nobody would hamper them, nobody
would come in their way if they are
to work within the framework 01
democracy, within the Constitution
whi-ch We have accepted.

President's Address

ral States. In a federal democratic polity, this is to be expected. Our Constitution has provisions defining and regulating the
relationship between the Union
and the States and their mutual
obligations."
Sir, this fact has been overlooked,
forgotten, perhaps may not haVe been
understood by the Opposition at all.
How long and to what extent will
they ignore the constitutional position and hanker after and argue both
in this House and outsi4e of it that
there ought to be good relationship
between the States which are
ruled
by non-Congress parties and the Government in power here at the Centre? Unless they are to understand
the political signiJ1'cance of their own
position
which emerge after the
fourth general elections, I am afraid
that they will not be able to work out
the democratic form which we have
accepted and the Constitution to
which we are wedded.

I do not know whether hon. Members of the Opposition have realised
the fact that the Government is more
.. ;ve to the present situation and the
c;rcumstances and conditions which
have arisen after the fourth general
elections? I am simply referring, for
consideration of the hon. Members as
to what the President has said in
hI, Address. On page I of the Address he says:

The Constitution has found out all
sorts of devices to bring about
coordination, understanding and cooperation between those states which
would be ruled by non-Congress
parties and the Centre, which Centre
is bound to bring about co-ordination
and co-operation. Therefore,
two
things have been weighing and agitating in our minds: how to bring cooperation in federal pOlicy and how
to find out some sort of a national
consensus. If the Opposition is
not
prepared to understand the constitutional position and the principles
underlying the Federa' policy,
how
could there be a factor found out for
the pUflPOse Of smooth working of the
democratic machinery in this country.
Those parties who are not prepared to
understand t.h~ 'COnstitutional provisions, how can they find out and work
out a national consensus?

"For the first time since lndependenrce, Governments of political complexions different from
that of the Government at the
Centre have been formed in seve- .

Federation is a manife'station of the
diverse factors which are the ruling
passions of the life of this country or
the people of this country. It is a
manifestation which is reflected in oUr
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federal constitution. If that is a fact,
are we not prepared to understand as
to what devices are found in the Constitution in order to satisfy those
diverse forces or diverse factorsphysical or tangible and psychological
and
sociological-to
bring about
amalgamation, reconciliation, underatandin,g, co-ordination or co-operation. What is the device that has been
envisaged in the Constitution?
We.
the party to which I now belong have
been following both the constitutional
devices and the conventional devices
for the purpose of smooth working of
the constitutional ma'chinery. The
constitutional machinery which
has
been envisaged in the Constitution is
the division of power. In fact,
we
have accepted under the Constitution
two devices, two theories. One theory
is the division of powers. Why is it
that we have accepted the theory of
division of powers? We have accepted the theory of division of powers for
the purpose of satisfying the needs,
ambitions and desires of the people,
psychological and socio'ogiC'S!.
Along with the theory of division
of powers under the very Constitution we h~ve accepted what is known
as the theory of nexus, to bring about
the 'co-operation between the States
and the Centre on the one hand and
States inter se on the other. This
theory of nexus reflpcted the need
and a necessity of national integrity,
the necessity for bringing about social
unity and, at the same time, for the
purpose of bringing about economic
development and Pt'Orrelt or the
country.
Under that Constitution we have
accepted what is known as Dire'ctive
Principles. The Directive Principles
of the State policy have assigned the
powers aOd function. both at the Central and State levell. The Directive
PrinCiples have enjoined on the States
to bring about a change in the society
in a manner whereby the prlncip~es
enunciated in the preamble of
the
Constitution, namely, justice, liberty,
equality and fraternity could be translated to build the new Indian society
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which we would like to develop
build
Therefore, as I said

10

or

the begin-

ning, we haYe accepted the theory of

nexus and We have allo accepted,
along with the constitutional theory
of nexus, the conventional theory and,
so, we have been working out this
conTentional theory which i. actually
worked through the National Development Council and the Planning
Commission. lam not dealing with
that problem because the time at my
disposal will not permit me to deal
with them elaborately. The constitutional theory of nexus in the first
place deals with pOlitical nexus.
Political nexus is reflected in
Part
XIV of the Constitution, articles 325
to 326. Then, again, there is Part
XVII of the Constitution, articles 352,
355 and 356 dealing with political
nexus. How to maintain national integrity, political life, political future
of the country as a whole, is the question dealt with under these two chapters of the Constitution. Also, there
is a legislative
nexus engrafted,
enshrined in the Constitution. My
hon. friends have made so much of
the Rajasthan episode. Without understanding the legislative nexus thE'Y
have been time and again, criticising
the party' in power. What I wou'd
like to urge upon the opposition is to
understand as to how this nexus
of
legislation has been brought about.
Also, there is financial or economic
nexus envisaged enshrinted and engrafted in the Constltution; that is,
Part XII, article 280 and other~.
1'7 brs.

I do not want to deal with all the
parts, chapters or nexuses--polltical,
social, e'COnomic-deviscd in the Constitution but I would like certainly to
ask the Opposition one question, a
very pertinent question. The swatantras, who are in the new wedlock
with the Opposition, the newly wedded wife ....
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Shri Bam Sewall Yada,,: They have
left you.

Shri &. D. Bhandare:
never with us.

They

were

Shrl Ram Sewak Yadn: Divorced.
Sbri R. D. BhaDdare: Never divorced My han. friend, Shri Ram Sewak
Yadav doea not know the history 'IS
to whether they were with us.
Anyway, now they arc working as
a united front. Are they prepared lo
find out a national consensus, an ideological understanding or unity? Dr.
Karni Singh had said that they wouid
like to follow a pragmatic phiiosophy
or policy so that there could be all
Opposition which could take the place
on the Treasury Bem.hell. I would
like to ask them whetht'r they
can
speak with one voice as regards their
philosophy and programt:le
Shri PasbabbaJ. Patel (Baroda): Do
you speak with ODe voice?
Shri R. D. Bhandare: I do and I intend to do.

Shri Pashabhai Patel: What
Uttar Pradesh?

about

Sbri R. D. Blumdare: I talJt on behalf of the party and myself. I talk
on ~half of persons who are of my
persuasion. I am apeaking on their
behalf.
I wanted to ask them that, not because out of curiosity, but because 1
had heard the speech uf one of the
leaders from the Opposition who saiC:,
''Let there be friendship ""Ith China."

An bon. Member:

Why not?

Sbri L D, BbaIuIare: There should
be. There should be friendly relati::!nship between neighbouring States. But
is there any ideological nearness or
undentanding between us and China?
There is di1rerence between the ideology 1VhJch we had accepted in the
month Of November 194~ and the ideo-
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logy which the Chinese peG pie lil;repted in the
month of November
1949. I need not tell this House that
on the 28th November, 11149,
when
we accepted the Constitution we accepted democracy both as a way of
life and as a fOrm of government;
whereas in that very month and year
the Chinese accepted dictatorship as
a form of government and way of life
tor the people.
The second point un which 'here is
a dilference is that they have different
attitudes; they have different history.
They are expansionists; We are not
expansionists. We are for peaceful
eo-exilltence which philosophy
has
been ruling the passion~ Of the day
of our country.
One last point and t have dune.
The President's Addres! has said that
the gulf between the rich nahons and
the poor nations is Widening. I am
sorry to reflect that no I.ote has been
taken of the fact that the gulf between the rich and the poor i! also
widening in this country. The backward classes of this country have r.ot
been able to get a proper share or
dispensation Or a fair rico I, use any
word you like. 'nInt has not
been
expressed, enunciated or even reflected in the Address of the "President.
¥y hon. friends of the Opposition may
not be knowing this that 'e have
joined the Congress--we mCllns the
weaker sections of this couhtry, the
downtrodden masses of this countrynot tor getting our~elves e'ected or
for coming into power but to maintain the democratic form of gove-nment at all costs in this country. I
am certain-I have my own apprehenslon_that there will be a great
battle for the retention aDd preHrvation of democracy In the cOWllry
Looking at lome of the Members of
the Oppollition, I find that they apeak
with dl1rerent .,.orees and with tWAPIIrOU8 tendencies. Therefore, the
doultt arise. as to what extent the,.
w1l1 be able to mainta'in democracy
in thla country. On our part, we Ilre
here determinecl to maintain demo-
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crae'y both a, a form of Government
and the way of life.
·Shri A. Sreedharan (Badagara):
Mr. Deputy Speaker. Sir, this is the
first time in my life that r rise to
speak in this sovereign. and aUillSt
Houle which ia the hiihen forum ot
our democracy. The fact that I am
able to speak here in my mother
tongue-Malayalam-iives me' indeed
a great lenae of I8tilfaction.
The President'l
Address i. at a
time when the country is virtuallY
tacing a multiplicity of probletna. He
specially emphasized in hi. speech on
two or three important aSllectl. He
,poke about the unity of the country. But he has not said anythini
about how to atrengthen
the iron
chain of unity.
India represents varieties of cultures and languages. In the Indian
Constitution it is said that every citizen of this country has an opportunity
to express his opinion freely. & a
citizen of Kerala I have ,ot today that
opportunity to speak in thil temple
of democracy. But if I speak in my
mother-tongue, what arrangement has
the Government done to make me
understood to other representatives
coming from other State.! There is a
device installed here for limultaneous
interpretation. But that coven only
two languages. Government have not
done anything to put that machinery
into more effective use so as to include other languages a. well. I pratest against that. These are all ancient
languages. Tamil. for instance. is one
Of the oldest languages in the world.
If Government do not brine these lanlUages. Tamil, for instance, is one of
the oldest languages in the world. If
Government do not bring theBe langu&les closer to one another, the unity
ot the country ia bound to be affectedl•
This lesson you might profitably learn
from the experiences of other countries. This is one thin, to which I want
to draw the Government's attention.
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Then, the President mentioned
about the last ,eneral election. Wha'.
nappened in the general election?
Co~ress Governments in many States
were thrown out of power. I MOW for
a fact that in my conatituency Con,ress leaders and their expenses of
the Congress Party were met by capitalists. I am going to produce evidence
to this effect before you.
Prime Minister, Mrs. Indira Gandhi,
toured my constituency at the time of
election. On that occasion the MandaI
Congress Committee President got a
notice printed. On one side of that
notice this responsible man, the President' got a notice printed. On one
side of that notice. this responsible
man, the President Of the Manda]
Congress Committee. said:
PRIME
MINISTER MRS GANDHI IN QUILANY-GRAND RECEPTION AT 12
NOON ON 14-1-1967 AT THE HIGH
SCHOOL MAIDAN. On the reverse
side there was an advertisement about
the Kozhikode Yogi Beedi Company.
Are not Congress leaders ashamed of
publishing such notices? I am ashamed of it. We haVe great respect for
the Prime Minister, though nowafter coming here-I know that no
capacity is required to be the Prime
Minister. But we have respect for
that office because in our country
that is the highest office an elected
representative in the Parliament can
hold. But the Congress leaders insulted even that office and they' had
no hesitation whatsoever in
doing
so.
So, at the MandaI level your association is with Kozhikode Beedi
Company •.••.•
Mr. Deputy-Speaker: May I know to
what document he is referring? I want
to know whether there is anything
objectionable.
Shri V. KrWmamoorthi: He is proclut';ng a pamphlet notifying that the
Prime Minister was to ,peak at a
meeting which was arranged by the

·The original speech 'was delivered in MJlayalam.
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[Shri A. Sreedharan]
MandaI Congress Committee. On the
reverse of the notice, a Beedi advertisement was printed. We are giving
importance to the Prime Minister as
such, but this is how the Congress is
degrading the position of the Prime
Minister.
8hri A. 8reedharan*: The money fllr
printing this notice was paid by the
Yogi Beedi Company. I have got the
Bill number with me. The Bill No.
is 264 and it was printed on 11.1.1967.
Nobody can dispute that point.
At the Provincial level you have got
the KPCC-Kerala Provincial Congress
Committee. But that is known as
Kolanjeri
Paileppalli
Chackopillai
Company which is getting
Central
Government contracts. When the
AICC was in
session, it was in
the backyard of their house that
the office of the Kerala Pradesh
Congress Committee was housed.
So, at the MandaI level your
association is with the Kozhikode
Yogi Beedi Company. At the provinrial level your dealings are with
Kolanjeri
Paileppalli Chackopillai
Company and at the Central level you
are hobnobing with the seventy-five
monopolists Of this country. This Is
the danger that one sees at the time of
general election.
The President. then emphasized on
the federal from of ~ur Constitution,
because in different States there are
Governments fromed by non-Congress
Parties. My State, Kerala, had established even earlier the possibility of
having a Government run by a nor.Congress Party. Ours was in
that
sense a pilot project. When the
President spoke about the federal
f;l~ape
of Our Constitution, my
mind went to Rajasthan. I do
not want to go into that
matter in detail because very eloquent
spe~chE'S have already been made on
th:lt subject. When they referred to
the fact that the people of Rajasthan
(J"ganised demonstrations against the
'residential rule, that angered our
Congress friends here. They alleged
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that the OppOSition Parties were taking the issue to the streets. I would,
in his connection. tak~ YOUr mind back
to what happened in Kerala in 1958.
There wa~ then II Legislative Assembiy
with a majority party and a GoveTl'ment formed by that Party. What did
you do then The then Conrre8S President is today the Prime Minister. She
exhorted the people of Kerala to topple down that Government. Your
present Law Minister. l4r PanampilU
Govinda Menon had allo a hand in that.
He too adviaed the people to remove
that Mini.try from power. Today
when the people Of Rajuthan are fighting aiain.t the inj u.tice done to them.
Congre., leadell are aDilY. You
Ihould hani your headl i.n shame oYer
what you did in Kerala in 1956. Is
thla the fed~ral .relatioIlJhip that you
are goini to establi.h in thil country?
The Law Minilter. Mr Govinda
Menon. the other day addressed a
lawyers' Conference. There he characterised certain actionl Of the nonCongress Government.. in the Stales
as a hoax. Yes he made use of that
word. I ,hall r~ad the relevant newlpaper report appeared in The Patriot:

Mr Menon described as a bil hoax
played on the public the recent
declaration
by
Mini~ers
of certain states with nonC0I1i1'es. Governments that
they would serVe on a token
salary of Re. 1/- He said that
the morality of public l~~'
must be .uch that the charity
whiCh the right hand live,
should not be Itnown to the
left.
The LaW Minister. thill, openly ;0suIted all the non-Congrea, Mlni.trie.. Is this moraUty? In that Ca3e,
do not speak to III about your morality.
I1stead of the lett hand not
knowing what you give with your
right hand, you .eem to follow the
principle under which the lett hand
will not know what your riIh~ haAd
receivel.

-The original speech was delivered in Malayalam.
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I feel that there should be a
permanent instrument of instructions
governing the conduct and be~viour
of the Central Government whenever there are State
Governments
formed
by
Parties
other than the one in power at the
Centre. I do not believe that the
Central Government will be just or
fair to SUch State Governments. Still
they are going ahead because they
know that the strength CYf the people
is behind them.
India is today faced with the problems Of unemployment and poverty. I
come from a State where these problems are in a very acute form. Several
Members placed their local problema
before this Augwt House. Lett Ina now
plaCe a few of Kerala's problems before the House.
How is it that whenever there is a
cut
in
the
allocation of
any
Plan, the projects Of Kerala become the first casualty? That is
what
happened
to
the
Second
Shipyard. We were told by the
previous Chief Minister, Mr. R.
Sankar, that he was bringing .the Second Shipyard to Kerala. Your Law
Minister, Mr. Govinda Menon,
said
that he was bringing it. Mr. A. M.
Thoma5 said that he was bringing it.
It is for you in this House to decide as
to who amoni them said the truth.
we say that we should have
the Second Shipyard in Cochin, when
We say that our Idiltki project should
be executed speedily, when we say
that the phyto-chemical project Ihould
n~ be snached away from w, do not
think that we are begging for your
favour or your mercy. These are our
riihts and all that we demand is that
justice be done to Kerala.
Wh~n

The population of Kerala represents
only 4 per cent of this country's population. But we earn 16 per cent of th~
country's fireign exchange. We produce 98 per cern of the pepper produced by the country as a whole; we
prodUCe 78 per cent of the racoanuts;
we produce 56 per cent of In:lia's
cardamom production; we
produce
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10 per cent of India's coffee yield,
and almost cent per cent. of India's
covi industry is in our hands. We
are thus earning lot of foreign exchange.

Speaking about my own cOlUltituency, the Planning Commission hU
decided to cancel some of the projects. The Vythiri-Saravana road is
one such instance.
For ,twenty years the Congress has
ruled this country from Kashmir to
Cape Comorin. It ia the Congrell
which has widened the gap between
the minimum and maximum inCOme or
the people. It is !the Congress whir.h
has murdered democracy in some States. The Government at the centre
run by such a Party t. bound to collapse lOOn like a house of cards.
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the leader of the Swatantra Party, to
the motion of thanks for the President's Address. The time at my disposal is short and I have plently of
things to talk about.
First of all, I am very happy to find
that there is mention of the good work
done by the Election Commission during the recent elections. A well-deserved tribute has been paid to the
Chief Election Commissioner and the'
whole army of its officers, under whose
supervision and guidance the entire
election machinery was set up and
worked and the elections were carried
out most peacefully and harmoniously.
17.45 1m.
[Shri C. K. Bhattacharyya
in the Chair]

Before the electiona ~e held I hadmy misgivings about the future of this
country, thanks to the twenty-years of
misrule and maladministration by the'
Congress caucus and particularly during the dark dayS of the late Pandit
Jawaharlal Nehru. But the elections'
have shOwn that ~he electorate can
rise to the occasion particularly when
the country is threatened by economic
ruin, by political disintegration or by
loss of public morality particularly on
the Part of the Ruling Party. And, we
have seen the result. of the elections.
Stalte after State hu been lost to the
Congress and today there is a ring
right from Kerala to the IIOUth-west
right up to Raja<sthan where you do
not see ~he Congress administration. In
Madras the DMKput up 25 candidates
and all the 25 got elected, a feat which
has not been surpassed even in thehey-day of Pandit Nehru or in the·
Congress life. In Delhi ~he ca.p1tal
citT of Delhi, the metropolis of India,
where the electorate is the most intelgent and most S{)phisticaJted you ean
get hold of, where the bulk of the
voters are lOVernment servants, who
know these people inside-out, who
know their /tricks, who know their intrigues six out of seYen went to the
OPJ'Oaitton. to Jan Sangh. This is thesituation which we find emerging from
the recent elections. In my own homeState of Gujarat, the Co~_ is ruline
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[Shri C. C. Desai]
-by paper-thin majority, and judging
trom what we have seen or heard,
tint in Haryana and now in Uttar Pradesh, you cannot say how long this
majority will last in Gujarat. After
Gujarat and after the other States will
'<lOme probably the Centre.
The Prime MinUter of any COWltry
who has led his or her party to such a
debacle; to such a disaster 1Irou!d have
resigned on the day or the declaratioll
of the result and in any case would
not have had the audacity Of o1!ering
hmuelf or herself for leadership of the
party. But whether it is KohanW
'Sukhadia, whether it is Chandra Bhan
Gupta or whether it i. Indira Nehru
Gandhi, it l, the sam~ l\lflt of power,
-same attachment to oftice, the same
.hame_ clinKing to power which is
evident and which is the banp. of the
COTIgreu Party

tod.,..

An bon. Member: What about Shri

C. C. Desai?

SIui C_ C. DeIIiIII.L He was in the
-Government service and today he is
happy to be in this Parliament.
Why are they clinging to power?
-Some people think that it is because
they are afraid of the exposure of
their misdeed8 which nOw makes them
~in~ to power. I shall come shortly
to the case or Shri Mohanla! Sukhadia,
and what happened in the Sadari gold
-case. That is probably the reason why
he i.'I 10 anxious to remain in the seat
of power. But it is the same every-where.
Now. Sir, a word about the unity.
-the solidarity and the loyalty of the
>Congress Party. When the result of
'the election of the Congress President
was announced-I believe it must have
been on the 23rd February, 1967there was a party In the !louse of an
important member of the Cabinet,
great jubilation that one thorn was
thrown out or the path.
The same
thing happened when another Minister was defeated.
Another Minister,

the Home Minister apparently, was
chuckling with a glee when a colleague of his, a sen:(lr member of the
Cabinet, a senior member of the
Working Committee .and a member of
the syndicate fell to young Mr. George
Fernandes in Bombay South.
But
the case that takes t.he cake ....
An bon. Member: What about Shri
Ranga?
Shri C. C. Desai: Shri Ranga wiJI
be in our midst very soon. But the
case that takes the cake is that of the
Chief Minister of Bihar who, first of
all. applied for 17 seats, eventually
was given two seats by the Congress
High Command, and in those two,
lost both and in one, the capital of the
State. where he was himself the Chief
Minister forfeited his deposit.
You
uught to be ashamed of a record ot
this kind .... (Interruptions).
An hon. Member: What about the
performance of the Swatantra party
there?

Shri C. C. Desai: The Chief Minister lost his deposit in Patna. I challenge them.
Is there any iota of
shame in them when they ~alk of the
elections?
Shrimati Laksbmikantamma (Khammam): They joined hands with left
Communists.
Shri C. C. Desai: Out of chivalry I
will n.Jt answer her question.
In Orissa, the wonder·man of the
Congress party was specially deputed
to organise and supervise the elections by the Congress High Command.
What happened in that State? The
gentleman concerned lost both his
seat and the State.
This is the story of the headless
wonders, to USe the plctllresqu'i!
phrase of Shri Frank Moraes, Super
editor of the Indian Express. It this
is the measure of success for which
they were thumping their desk3, they
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Ire free to do it and I hope it will
)e complete, if not in, 1972, even pro)ably earlier, if we are going to have
nld-term elections.
The President in his address refen
to the new Council of Ministers. We
have seen the Ministers.
The lIlt is
probably not complete. We are told
that in spite of the fact of liS members
of the Council of Ministers-52 plUll
a jokar; I do not know; there are n
cards in a pack of cards-they ale
still thinking of putting two or three
Ministers of State and somethin,; like
17 Parliamentary Secretaries.
I do
not know what the Deputy Prime
Minister is thinking of. On the one
hand, he is making recommcndations,
Or his Study Group is making recommendations, that the Cabinet should
be as small as possible. On the other
hand, his own Prime Mims'cr gees on
expanding the Cabinet, regardless of
the cost to this country, regardless of
,the tenuous majority which the party
has got in this House, regardless of
the recommendations of the Adminlatrativc Reforms Commission and, as I
said, the list is not complete.
This
is a poor Cabinet consisting of colourless, talentless people who are ministering the country, A friend of mine
described it as nothing but an extension of the kitchen cabinet. This
kitchen cabinet is no figment of my
imagination; it has been referred to by
no less a person than Shri Frank
Moraes in article after 3rticle.
Shrimat\ Lakshmlkantamma: Is he
your ideal'!
Shr! C. C, Desai: Will the Prime
Minister, when she replies to thIS debate, take this House into confidence
and tell us, let Us know. who are
1hese members of the kitchen cabinet.
what portfolios do they held in the
kitrhen cabinet, what inftuenc~ they
haVe on the Prime Mmister, wha~
qualifkations they have --is it a diploma in cookery or a diploma in
crookery .. , .
Shri
Yamuna
Prasad
!\Iandal
(Samastipur): Sir, is it dignified to

say repeatedly kitchen, kitchen, kitchen? Is it a kitchen?
Shri C. C. Desai: I do not know whJ
this word "Kitchen Cabinet" is hurting. As you know, Sir, truth alway.
hurts and absolute truth hurt. absolutely .... (Interruption).
Shrirnati Lakshmikantamma: These
people had a number of women voten
in their constituencies and now they
have this respect for them .... (ITlter-

ruption).

Sui C. C. Desai: Is this countrY
going to be governed by ambitious
members of the kitchen Cabinet?
Shri Yamuna Prasad ManIla!: I
object to this. It is [lot dignified. He
should not repeat it. He is a man of
very high repute.
Mr. ChWrman:
appeal to hon.
Members to leave the use of such expression~ to the taste of the Member
speaking.

Shri C. C. Desai: Whatever implication that remark may have, as I said,
this word has been used not by me-it is not figment of my imaginationbut it has been used time and again
by no less a person than Shri Frank
Moraes and I am happy and content
to be in his company 50 tar as taste
is concerned.
Anyhow, the lone pathetic figure in
the Cabinet is the Deputy Prime
Minister whose writ does not run liz
inches to the right or six inches :.0
the left. With all these things gain;;
on, with all this expansion o.f the
Cabinet going on, how he reconciles
himself to this position it is difficult.
to say.
The Prime Minister has referred
more than once to the changing pattern of political life in the countrY,
Centre-State relationships, the need
for co-operation between the Centre
and the States and between the
Congress and the Oppo.iltion. These
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are noble words; these are noble
Mr. C1a.abman: He may continue
ideas, but what the Opposition want.
tomorrow.
is deeds not wordS; action not intention; bona fides not fraud.
18 brs.
On the 13th March, an inauspicioUli
BUSINESs OF THE HOUSE
day, they go lind take the oath of
office; they swear that they will upThe MiD1Iter of
l"arllameatary
hold the Constitution without fear or
Main aDd CommlUllcat1ous (Dr.
favour, without affection or illwill
Ram Subihaa' SiD&'h): Mr. Chairman,
and straight from the Ashoka Hall,
Sir, I have to inform the House of the
where the ceremony was held, they
decisions whiCh have been taken at
proceed to the Cabinet Room and the
the meeting held by YOU with the
very first act they do is the very violeaders of the Opposition Groups tolation of the oath. . .. (Interruption).
day.
The first act which they do is the promulgation of the President's rule in
It was a.greed that further discusRajasthan.
On
what?
On
the
sion on the Motion of Thanks on
strength of a report of a Congress
President's Address might conclude
Governor concoted in conspiracy or
tomorrow So far as the member! are
in ("011 us ion with the Congress Home
concerned and the Prime Minister
Minister against the will and better
might reply on the 5th April, 1~7.
judgment of the President even. This
is the very first thing that the CabiThe allocafionof time to the Govnet does.
ernment business to be transacted
during the remainder of the session
Shri Manubhai Patel (Dabhoi): How
might be as follows:
do yoU know that?
(1) The Representation of
8hri C. C. Desai: I can go from
the People (Amendincident to incident to point out the
ment) Bill, 1967.
• hr.
inglorious career ....
(2) The Land Acquisition
Shri Manubhal Patel: On a point of
(Amendment and Vaorder, Sir.
The hon. Member say.
lidation) Bill, 1967 .. 4 hl'l.
that it was against the wili of the
President. How can he .ay that?
(3) The Mineral Products
(Additional Duties of
Shri C. C. Desai: I know what I am
Excise and Custotps)
talking about and I mean what I la,..
Amendment
Bill,
1187
1 hr.
Mr. Chairman: The hon. \{ember
will kindly address the Chair.
(4) The Essential Commodities
(AmendShri C. C. Desai: Yes, Sir; certainl,..
ment) Bill, 1~7
II bra.
Shrl V\ren4rakamar Sllah (Juna(5) The Finance Bill,
gadh): On a point of order, Sir. The
1967
S hrl.
hon. Member is making a maiden
speech and a maiden speech is not In(6) The
Constitution
terrupted.
(Twenty-Ilrst Amendment) Bill, 1~7, a.
Shri C. C. Desai: I do not mind any
paSsed
b7 ~jya
interruption. The, are free to have
Sabha
lhr.
them because it hurtl them.
I was talking of the in,lorioul
career of the new Cabinet.

It was allo agreed 'hat !rom the
tha HOUle

"th to 7th April, 1~7,

